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(vii) Need for providing adequate
financial assistance to Tamil
Nadu for taking relief measures
to meet the drought situation in
the State

SHRI N DENNIS (Nagercoil) The acute
arought situation prevailing in Tamil Nadu
has to be tackled immediately before the
deterioration of the situation Due to defi-
cient rainfall there 1s acute water scarcity
for drinking and crops The tanks, dams,
water courses and rivers have dried up
Sowing of crops has not been done In sev-
eral places and where there 1s cuitivation,
the crops dried up and withered away Asa
consequence of i1t, people are driven to
unemployment and poverty There isshor-
tage of foodgrains and fodder for cattle
Water scarcity both for drinking and crops
has to be iImmed ately tackled Foodgrains
have to be distributed quickly and fodder
for cattle should also be supplied Imple-
mentation of labour oriented schemes
should be accelerated Relief measures
such as remussion of land revenue water
cess and local cess and postponement of
collection of arrears of lard revenue ana
Government loans have to be done in all
affected areas This situation has to be
tackled without i1solation, omission and
discnmination of any affected area from
the southern most district of Kanyakumari,
where the people are severely affected by
drought and faced with all these problems
So the Government may be pleased to take
speedy steps to assist the State Govern-
ment by giving grants and subsidies to
tackle the natural calamity facing the State

(vill) Need to take steps to revive natu-
ral harbour at Cuddalore OT in
South Arcot district, Tamil Nadu

SHRI PRS VENKATESAN (Cudda-
lore) Sir, In my constituency, Cuddalore
Old Town in South Arcot District, thereis a
natural harbour It 1s one of the oldest har-
bours constructed dunng the Bntish
period when Sir Robert Clive was the Gov-
ernor of India The activities of loading and
unloading of goods in the Cuddalore Port
were In full swing until some years ago
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Now the activities in the said port have
dwindled to such an extent that there 1s a
lurking doubt In the minds of the medium
and small businessmen, dock workers and
also the people of the area that this natural
narbour in Cuddalore might become
obsolete

Sir | would ke to point out that the
Cuddalore Harbour will be most useful
because of its nearness to Neyvell Lignite
Corporation a big public sector undertak-
INg which Is about thirty knometres away
Moreover when there is congestion in the
Madras Harbour the port facilities availa-
ble at Cuddalore come handy for loading
ana unloading of goods In view of the
importance and the necessity for develop-
ment of transport system, the historical nv-
ers, namely, Cuidalam River and Pennaiar
which flow to the sea just adjoining the
Cuddalore Harbour, should be deepened
and desilted so that greater facilities are
created for the ships at the Harbour and
easler loading and unloading work 1s done

It1s,therefore, requested that the Centra!
Government may please take immediate
steps for reviving this natural harbour at
Cuddalore Old Town and arrange to send
a team of technical experts for survey and
feasibility report so that port activities can
continue In full swing as before, in this
historic harbour

FINANCE BILL, 1987— Contd.
12.22 hrs.

(English)

MR DEPUTY SPEAKER Now we willgo
to the next item—Further considerafion of
the following motion moved by Shrni Rajv
Gandhi, on the 29th Apni, 1987, namely.—

“That the Bill to give effect to the
financial proposals of the Central
Government for the financial year
1987-88, be taken Into
consideration ”

Shn Ram Samujhawan.
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[Translation]

SHRI RAM SAMUJHAWAN (Saidpur):
Mr. Deputy-Speaker, Sir, | am grateful to
you for giving me an opportunity to speak.
The Finance Bill moved by hon. Finance
Minister is commendable. He also deserves
congratulations for giving concession of
Rs. 70 crores in direct and indirect taxes.

Some hon. Members have demanded
that funds should be allotted to different
States keeping in view their backwardness
and population. This is already being taken
care of. But | want to suggest that different
pariiamentary constituencies should also
be duly considered for the purpose. | want
to say this because my constituency,i.e.
Saidpur has been constituted by uniting
some parts of three districts. In this Parlia-
mentary Constituency, there are five
Assembly seats out of which three are
reserved. It is a Harijan dominated area
and they are mostly agricultural labourers
and agriculture is the main source of their
livelihood. But agricultural land is quite
inadequate and population is too much as
a result of which the agricultural labourers
remain unemployed. Their wages are also
so meagre that they cannot maintain
themselves and their families. They are
migrating to cities because there they get
higher wages. The pollution problem in
cities is increasing every where. Not only
the rich but the poor are also migrating to
cities for their livelihood. To ensure that
the labourers stay back in villages, it is
necessary that either wages of rural
workers should be increased or minimum
wages as fixed by the Government should
be paid to them, but in rural areas the min-
imum wages are not paid to the workers.
Either one kg. foodgrains or Rs. 4are given
to a worker with which he cannot maintain
himself. To ensure that the agricultural
labourers stay back in villages, it is neces-
sary that industries should be set up in
rural areas.

So far as my constituency is concerned,
as | said earlier, there are three reserve
Assembly seats and not even a single small
or big industry has been set up inthe area. |
therefore, request the Government to set
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up some industries there. | had raised this
issue last time also but nothing has been
done so far. The Government of Uttar Pra-
desh has paid special attention towarding
setting up new industries in no industry
districts. But so far as my constituency is
concerned, no industry has been set up in
my constituency. | request the Govern-
ment that a small or big industry should
also be set up there.

Regarding Harijans, adequate assist-
ance is being provided to them by the
Government for their betterment and
upliftment and also for providing them
shelter. They should be ‘provided financial
assistance in other forms also. But | want
to point out that the financial assistance
meant for the Harijans does not reach
them and instead that money is pocketed
by the middiemen. The assistance pro-
vided at the block level is pocketed by
B.D.O.s, Bank Managers, Secretaries,etc.
and not even one fourth money reaches,
the poor. It is therefore necessary that the
different agencies should be eliminated
and there should be only one agency
through which money should be provided
to the poor so that they are really benefit-
ted. | personally feel that the money pro-
vided to the poor is diverted for other
purposes. | request the Government to
ensure that financial assistance given by it
to the poor is not apportioned by the mid-
diemen and it actually reaches the poor.
Last time | also wrote to the Chief Minister
of my State and the Prime Minister and
requested them to identify industries suita-
ble for the poor and set up such industries
in backward or Harijan-dominated areas
so that the poor people of these areas can
earn their livelihood. Industries should
also be set up in those areas where there
are so many rivers and the population is
also excessive but agricultural operations
are limited and undependable. With these
words, | support the Finance Bill.

[English]

SHRI SAIFUDDIN CHOWDHARY
(Katwa). | am an irregular participant on
this kind of subject related to economics.
So, | hope that you will give me more time.
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It is highly improper to my mind to sanc-
tion finance for this Government whichisa
complete failure to use this finance in the
desired direction to ameliorate the lot of

the people.

We have been hearing many speakers
for the last two or three days. They have
narrated the acute misery of the people
who are below the poverty line, who live in
slum, in the rural areas and despite all our
tall claims we have not really been able to
change their living conditions and to uplift
them to the real human kind of living.

On the direction of the economic policy
of this Government, as is known by every-
body, even by the ruling party Members, but
they do not say it openly. | do not know,
why? All these are anti-people and pro-
capitalist, particularly pro-monoply
houses. We all know that over the years,
since independence, wealth has been con-
centrated into the hands of a few people
who have exploited the teeming millions of
our country and how this Government, the
Congress Government, over the years, has
been supporting this kind of plunderous
people. Now, we can say that with the
direction to concentrate more wealth in
the hands of a few in the economic arenain
the political set up, the Central Govern-
ment has embarked upon taking away
more and more powers from the States
and concentrated them on its own hands.
It has the direct link with the kind of eco-
nomic policy that they have pursueded.
They don't want to take any risk by vesting
the rightful economic power with the State
Government who are there on the spot to
take care of the needs of the people and
real care means lesser and lesser support
to (he capitalists. So risk is not taken and
by concentrating more powers in its own
hands Central Govt. has been single mind-
edly and surely serving the interest of
Monopoly Capitalism. Over the years, we
have seen that the particuluar concept of
self-reliant economic policy is being
thwarted by this Government. During the
freedom struggle what were the policies of
“?e leaders? What kind of assurances were
given at that time? We all know that. We
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know what the founding fathers of our con-
stitution and the leaders of the freedom
movement had promised. They promised
that the States will be given more powers,
the State List will be the longer List and the
Central List will be a small one and the
residuary powers will be with the States.
But now, the thing is totally reversed. You
can see that more and more items are
being taken away by the Central Govern-
ment and the States have been left high
and dry. Over and above that all the discre-
tionary powers of the Central Government
in the distributing finance has increased
and the distribution of the constitutionally
sanctioned allocation of money have
become less and less. That is why we have
demanded restructuring of the Centre-
State economic relations and we welcome
the setting up of the Sarkaria Commission.
But even to the Commission, the kind of
submission that has been made by the
Congress party, that is the ruling party, is
most abominable. They had argued
against the devolution of more powers to
the States and when we claimed that the
States should get 75% of the wealth gener-
ated, they thwarted our suggestion saying
that Bengalis are demanding so much, etc,
etc. It is not a question of any State
demanding 75% of what is generated
there. We want 75% of the total resources
to the divisive state pool and the Centre to
keep the rest 25%.

Now, in this respect, we have taken up
this matter with the Government that the
National Development Council, that is,
N.D.C. should be recognised as the consti-
tutional body and the Planning Commis-
sion should function as its Secretariat.
Then only we can fulfil in one respect the
commitment of the leaders of the freedom
movement. While talking on this Bill, | have
taken only one particular subject. That is
the question of self-reliance. Over the past
years, this aspect of our self-reliant eco-
nomy has been endangered by the polices
ot this Government. Most pronounced
direction in self-reliance was the industrial
Policy Resolution of 1956. It spoke of self-
reliance and commanding height of the
public sector. Now, these points are inter-
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linked. We cannot undermine the public
sector. At the same time, we say that we are
trying to be self-reliant. But what are we
doing today? There is a concerted attempt
to thwart and undermine the public sector
undertakings. What is the Government's
propagation with regard to the mixed
economy? | think it is not at all a mixed
economy. With the kind of attitude that the
Government is following, the public sector
has been made an ancillary to the private
sector and the boost that they are giving to
the private sector is really very dangerous
for the development of our country.

Now, Sir, when we talk of the exploita-
tion by private sector, the Government
often says that it has devised measures to
regulate the activities of the private sector.
But the most important policy measures,
apart from others, recommended by the
Chokshi Committee are never
implemented, including the one relating to
technical or managerial qualifications
being mandatory for one who is appointed
as Director on a private sector board. Now,
the Government have to reply why they
have not implemented all this. More than
about one lakh industries are sick today.
About Rs. 3500 crores are locked up in the
sick industry. The Government have to tell
us why they are allowing this kind of situa-
tion to take place.

The Prime Minister said sometime ago, |
believe in a meeting with some Confedera-
tion of Indian Engineers, that the sickness
of industries will be made very expensive
and he hinted that they would take firm
action against those managements who
are making the industry sick, who are tak-
ing away money from a particular industry
for other areas and making it sick and who
have not been able to manage it properly.
The Finance Minister, during the 1985-86
Budget presentation has said that this kind
of industrial owners will be forced to with-
draw from the circulation being bad cau-
cus and the bank loans will not be given to
them. But nothing has happened. Since
then, sickness has increased causing
untold miseries to the workers, to the eco-
nomy and no stern action has been taken so
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far. The Government have to give reason
for all this. There are certain people certain
industrial owners whom the Government
very well know but | would like to know
what action has been taken against
them for mismanaging the industry. The
total incentive of the Government to the
private sector add upto 65% to 75%. This
means that an enterprise recovers its entire
cost in two years, apart from making a .
substantial profit. Can the Government tell
us, can the Minister tell us—I do not know
who is going to reply, the senior Minister of
State for Finance or junior Cabinet Minis-
ter of Finance—where all these profits are
going? They have to give a proper picture
and they should not hide the real picturerit
has reduced the basic iending rates of
commercial borrowings from 16.5 to 15.5
and from 17.5 to 16.5%. Now, these things
have not been done for the other catego-
ries of industries, namely, for the small
traders, for the middle enterprise or for the
middie and small peasants. it really shows
that they have definite bias to help the big
houses, monopoly houses. Now, they have
reduced the interesi rates of deposits
including long-term deposits that carried
an interest of 11%. Now the difference in
the spread between basic minimum lend-
ing rate and maximum deposit rate is per-
haps one per cent. This is against all sense
of banking. The Sukhmoy Chakravorty
Committee, which is your own committee,
has recommended a difference of at least
three percent in the spread. Further, since
the maximum deposit rate is 10% and infla-
tion is also running at the same pace, |
wonder whether our middle class investors
would at all be interested in depositing
with banks, from which they would get no
real income.

Immediately after the announcement of
reduction of basic lending rates, the stock-
markets turned euphoric. You will see the
linkage. The whole policy is now satisfying
this kind of people who are living in the big
sector.

When you see the picture of private sec-
tor industry, over the years, not a single
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technology they have developed which
enable us to export it to other countries.
Can you name a single technology from
the private sector that has been deve-
loped? No. Then, what kind of activities
have been done there? What kind of R & D
activities are taking place there? This is a
very important point which you have to
answer to us. While this is one side of the
coin with the private sector, examine the
other side of the coin that is, public sector.
Public sector is being treated as subser-
vient to private sector and now a process
has begun to jeopardise the public sector.
One example | can give, setting up of six
gas-based fertilizer plants on a turn-key
basis. Why on a turn-key basis? We object
to tnis. Now after so many years of our own
experienge of setting up fertiliser plants,
what necessitated us to go in for contracts
on turn-key basis with foreign multi-
national companies? Why are we not self-
reliant? It is a crucial matter for the
development of our eccnomy. Now, turn-
key basis means, you knuw you have to
import equipment, machinery and all that.
That means, we are azain denying our
population the opportunity for jobs and
that will be provided to the country
who supplies all this.

Import of technology in selective areas
is good. Import of technoiogy, if it means
import of knowledge, we have no objection
to this. But the point is this. When we
indulge in importing capital equipments,
that means, in lieu of our own initiatives,
that means, not only we are denying our
population opportunity of jobs, we are
again losing our hard foreign currency for
it and whether our country can afford this
or not, | do not know.

There are certain other points which |
want to mention. BHEL is capable of build-
ing power plants up to a size of 500 MW. It
has been able to compete in global tenders
both in India and abroad against leading
multinationals. It has an investment of over
1000 crores (in replacement terms) and
engineering expertise built up through
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execution of a large number or projects.
Yet tied aid has led to the Indian power
sector being thrown open to the foreign
companies, a course of action which no
advanced country permits. While the Japa-
nese, the British, the French and the Ger-
mans do not allow such invasions of their
domestic market, we are more than happy
to do so. While BHEL order book shows a
precarious situation, project after projectis
being handed over to the foreign multi-
nationals. The first example is an impor-
tant project in J .& K. During the Prime
Minister's pre-election largesse to the
State, he announced the sanctioning of the
Dulhasti Hydro Project. The project is to
cost about 760 crores and is to be executed
by a French multi-nationa! CGEE Alsthom.
A number of points are to be noted about
this project.india has been building hydro-
power stations for large number of years
and has to its credit massive projects like
Rhakra. It has complete capability to
manufacture each and every bit of hydro-
electric equipment required by the project.
Yet consideration of tied credit has
resulted in this project being handed over
to the French while BHEL's hydro turbine
division is starved of orders. Two other

points are relevant here. The Dulhasti pro-
ject is located in the sensitive State of J & K

This is a border State in which all foreign
nationals require special permission to
enter. The maps, etc, of this area are sup-~
posed to be confidential. Yet this French
company is being made privy to all this
sensitive information even when the “Allan
Bolley” affair has shown closely commer-
cial intelligence and defence intelligence
are linked. And it may not be out of place
to mention that a very hefty sum of 35
crores has been given as a commission to
the Indian agents in this case, a Ms. Bhilai
Engineering Co. (BECO), which is com-
pletely out of proportion to any service that
an agént could have performed unless
there are “hidden serivces” of the Bofors
kind. You may say how to prove that com-
mission was given or kickbacks were
there. But | am quite convinced even with-
out proof that kickbacks and commissions
are given when we see that our own capa-
bilities are neglected in favour of multi-
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nationals for a particular project. There is
no doubt about it.

Everytime, we cannot demand to set up
an enquiry Committee. But | believe that
there should be a permanent Commission
against Corruption. It should have a judi-
cial powers whereby any kind of such
deals should be sent to them and they
should scrutinise all such things. | am not
going into the details now. But | have to
give certain other examples.

Sir, in Maharashtra, IPCL is setting up a
Gas Cracker plant project at a cost of Rs.
1400 crores. IPCL floated a global tender
under the World Bank Financing scheme
for installing a Gas Turbine-C.20.3 MW Gas
Turbines and C.120 tonne capacity power
boilers. IPCL proposes to place the order
on a Japanese Company CHIYODA and
the proposal has been accepted. Itis a fact
that CHIYODA is the lowest bidder. But
how they acquired it? The more important
fact is that they violated the specifications.
The boiler does not feet the specifica-
tions, expedients or the qualifications.
Similarly, the requirement of a Data Con-
sultant has been dispensed with for the
CHIYODA. What is surprising is that CHIY-
ODA has been allowed to change impor-
tant specifications and documents after
the bids have been opened. Now, this is a
very serious allegation. If we doubt, if we
say that there is a case of paying Commis-
sion or kick-backs, then how can you deny
it? How the Minister can deny it? In every
sector, like this, you are jeopardizing the
concept of self-reliant economy, allowing
them to come and when you are economi-
cally bankrupt, then how can you prevent
others from destabilising you? You, by
your own decisions, are destabilising this
country. If the economy is destgblished, if
our economy is invaded by the multina-
tionals, then there is hardly any option that
our political sector also is undermined by
this kind of policies...
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Now, what | have said is that they have
altered the specifications and manipulated
the deal. This has been done through five
letters and all of which are undated. All
these letters are with i.1e. These letters are
from this Company. A sixth letter is also
with me. | am going to place* it on the Table
of the House. This has been dated and it
contains some unimportant informa-
tion...(Intetruptions) It is an honoured prac:
tice to have an undated ietter in any
tendering process. There is no doubt that
this is being done to show favour to the
Japanese Company. These are the letters
and | am going to place it on the Table of
the House, ! require specific information
from this Government. All these things
show that what the Minister of Energy Shri
Vasant Sathe propounded that Public Sec-
tor is not a Holy Cow and we also do not
say that.....

SHRI RAM PYARE PANIKA (Roberts-
ganj): Please read that fully. You have not
gone through that. Why you are confusing
the House?

(Interruptions)

SHRI BASUDEB ACHARIA (Bankura).
How ? How you are saying so?

(Interruptions)

SHRI RAM PYARE PANIKA : He had not
spoken anything against the Public Sector.

[Transiation]

SHRI BASUDEB ACHARIA'You have
not read it. So please read it first.

SHRI RAM PYARE PANIKA:Achariaji,
you read it first

(Interruptions)
[English]

SHRI SAIFUDDIN CHOWDHARY:What

* As the Speaker did not subsequently accord the necessary permission, the papers/documents

were not treated as laid on the Table.
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is astonishing is that this Government
often comes out and....(Interruptions)...

MR. DEPUTY-SPEAKER: No discus-
sion among the Members like this. Only
Mr. Chowdhary will speak.

SHRI SAIFUDDIN CHOWDHARY: This
Government often denounces the Public
Sector. We also know that there is heavy
loss in the Public Sector. But no one can
deny that they are playing a vital role in
developing our economy. But the point
that | ask from this Government is that: if
you cannot properly manage the Public
Sector, how can you claim that you are
going to manage your economy totally? It is
a total admission of failure. Why cannot
you mobilise your people? The public sec-
tor is your own sector. There, it means you
have no responsibility. Some Ministers say
that this sector is not functioning properly.
Who is responsible for that? Is there any
responsibility fixed on anybody? Who is
accountable?

(Interruptions)

SHRI P.M. SAYEED (Lakshadweep):
Why don't you say ‘ours’?

(Interruptions)

SHRI SAIFUDDIN CHOWDHARY: We
are more for the Public Sector than you
are. You have made it subservient to the
Private Sector....

(Interruptions)

SHRI BASUDEB ACHARIA: Don't shed
crocodile tears.....

(Interruptions)
[Translation)
What about that 25 per cent?

(Interruptions)
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MR. DEPUTY-SPEAKER: Mr. Panika,
please take your seat.

(Interruptions)

SHRI RAM PYARE PANIKA: What are
you doing there in the Electricity
Sector?.....

(!nterruptions)
SHRI RAM PYARE RANIKA: **

MR. DEPUTY-SPEAKER: | am not allow-
ing Mr. Panika to go on record.

SHRI SAIFUDDIN CHOWDHARY: He
asked about electricity generation....

SHRI BASUDEB ACHARIA: The plant
load factor in West Bengal is much more
than in his State.

SHRI SAIFUDDIN CHOWDHARY:
There are so many States which are below
West Bengal. We are not happy that certain
things are bad in West Bengal. We have to
improve on them; there is no doubt about
it. We have to make all efforts in that direc-
tion. But what is really the assetthere is the
responsible working class there, the
responsible ideology; that can lead the
people in the proper direction. What | say is
that, though it is said that the economic
policies of the Central Govt. lack general
direction, it has a particular and clear direc-
tion no doubt. Ali the projects and propo-
sals of this Government seek to support and
encourage the private sector, the exploit-
ers in this country, in the name of free
economy, free initiative and all that. | am
not going into the other things like their
lack of direction in how to remove unem-
ployment, how to remove illiteracy, how
they are going to give job to the people in
the villages, how they can expand the food-
for-work programme and other things; |
am not going into them now. They may
claim that they have done a lot in the

**Not recorded
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revenue sector, the earning is more. (Inter-
ruptions) One example | will give you to
show how things are done. Certain cos-
metic products are now being shown as
pharmaceutical products; thereby the
excise duty is evaded; whereas for cosmet-
ics the excise duty is to the tune of 65 to 70
per cent. for pharmaceuticals it is five per
cent. | believe you can an check up-one leader
of West Bengal Congress-|, who is a Minis-
ter now, had advocated this...(Interrup-
tions; If you are really fair in your mind, if
vou really want to do certain things, then
you can make for more ‘eflicient manage-
ment of your economy, even in this set-up
which we do not like at all—this kind of
encouragement to multi-nationals and all
that. The other day you have replied in the
other House that in the last four years our
tie-up with Italian companies amounts to
227. What are all these sectors, can you teli
us? What prompted you to do that? It 1s
now a fight between seli-reliance and
dependence. You have to choose what
path you have to take. No only this kind of
relief or that kind of relief will do; a concep-
tual change in the policy planning for our
economy is regired The Minister talks toc
much about the new international eco-
nomic order. That is a very vital need for
the world to fight against multi-nationals,
‘mperialistic exploitation, etc. But the point
is, for us, we require a new Indian eco-
nomic order by curbing the monopoly
houses, by eliminating feudalism. Land
reforms have to be executed properly and
there. | ask Mr. Panika: except West Bengal,
can he name any other State....

SHRI V. KRISHNA RAQO (Chikbaliapur):
Land reforms have been implemented in
Karnataka better than in West Bengal.

(Interrupuons)

SHRI SAIFUDDIN CHOWDHARY: Then
the statistics given by the Central Govern-
ment are wrong. More than 50 per cent of
land distribution has taken place in West
Bengal.

{Interruptions)
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MR. DEPUTY-SPEAKER: Order, order.
If you go on interrupting like this, he can-
not finish his speech.

KUMARI MAMATA BANERJEE (Jadav-
pur): He does not know about the 20-point
Programme..

(Interruptions)

MR. DEPUTY-SPEAKER: Order, order.

SHRI SAIFUDDIN CHOWDHARY: Your
Minister for 20-point Programme has got
something from the PAC. Do you know
that? Money is being allotted, but the cor-
ruption is eating away. They are responsi-
ble for that. We have no dearth of money,
but we do not have people with integrity at
the top. That is the problem. Now, let us
see how they are going to bring about the
new economic order.

With these words, | conclude. | place all
these papers on the Table of the House....

MR. DEPUTY-SPEAKER: No. Not
allowed. (/Interrutpions)

SHRI BASUDEB ACHARIA: He has
given notice.

MR. DEPUTY-SPEAKER: | wili examine.

SHRI SAIFUDDIN CHOWDHARY: You
may examine.

MR. DEPUTY-SPEAKER: Mr. Natarajan.

SHRI K.R. NATARAJAN (Dindigul): Mr.
Deputy Speaker, Sir, on behalf of the
AIADMK, | rise to support the Finance Bill
1987. | appreciate the gesture ot the Hon.
Prime Minister in giving tax concessions
and reliefs in respect of certain items live
hand processed cotton fabrics, spices sold
in the packages and some cement manu-
facturing units etc. However, | would like to
speak a few words on the Finance Bill.

12.56 hrs.
[SHRI SHARAD DIGHE in the Chair]

The fiscal pelicy has three
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objectives—one, incentives to growth
production and productivity, mobilisa-
tion of resources, narrowing down of the
disparities~social, economic and
regional.

Firstly, so far as growth and produc-
tion are concerned, broadly there are
three sectors, one, industrial produc-
tion, two, defence material production
and the third, agricultural production.
There is a marked growth in'the indus-
trial production. It is said that about one
lakh nineteen thousand industrial units
are lying sick. Industrial sickness has
become epidemic now. So, the industrial
sickness should be prevented from
turther contamination. Lakhs of workers
are ncw thrown out of employment. In
public sector, there are more than 230
undertakings. Most of these units are
working well.

So far as defence material production
is concerned HAL is working well. GNAT
is a very famous fighter aircraft. indian
armed forces were able to destroy the
Pakistan forces, even the patten tanks
and other sophisticated weapons used
by the Pakistanis were destroyed. So,
HAL has got sufficient know-how,
capacity, capability and potentiality to
manufacture any weapon including
atom bomb. So, the only thing required
is trust on the HAI.. Now, we have seen
the behaviour of foreign contractors, the
Germans and Swedish contractors. It is
better to rely on our own people. We can
manufacture all weapons and all war
materials in HAL.

So far as agricultural production is
concerned, 75% of the population are
dependent on agriculture. Farmers, agri-
cultural labourers and village artisans
who are living in villages are squarely
dependent on agricultural production.
So their problem should be looked into.

Modern techniques have not been
adopted so far as agriculture sector is
concerned. They have to depend upon
mainly monsoon rains, the vagaries of
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nature,etc. Naturally they don’t have any
regular source of income for their living.
Their condition is precarious. Often they
are affected by drought or flood in some
places We shou!d find out the circum-
stances in which they are put and their
difficulties should be eradicated. The
experts say that if all the rivers in India
from the Ganges. Brahmaputra down to
Tambirabharani are harnessed, the
entire land of the country can be brought
under irrigated cultivation.

13.00 hrs.

There was a resolution passed by
AICC in 1969 saying that the Ganges
should be linked with the Cauvery. That
has not been done so far. If these water
resource potential’ties are harnessed,
then agriculture would prosper.

Agriculture is a seasonal occupation.
Most of the farmers do not have any
other occupation. They are lying idle.
So, some small scale industries, cottage
industries or some other industries
should be set up in each and every vil-
lage to provide them some subsidiary
income.

So far as mobilisation of resources is
concerned, there is abundance of miner-
als, sea-wealth, torest wealth and poten-
tialities or river water and sub-soil water,
etc. They are to be completely utilised. If
these esources are properly utilised,
there will definitely be development of
the country in every sphere.

The other objective is narrowing down
the disparities-social, economical and
regional. The gap between the poor and
the down-trodden and the industnal
houses, afiluent people and rich people
is very much wide. The poor people are
lying at the bottom of the Pacific ocean
whereas the rich people are above ihe
Mount Everest. This gap should be nar-
rowed down. The Directive Principles of
the State Policy, as laid down, should be
executed. There is a disparity between
one class of people and another
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between the Scheduled Caste and Sche-
duled Tribe and backward classes people
and fhe affluent people. This disparity
should be removed. Articles 15(4) and
16(4) should be implemented.

There is aregional imbalance. Insofar
as this question is concerned, Tamil
Nadu has been neglected foralong time.
Public sector industries should be set up
in Tamil Nadu, especially in my consti-
tuency which is very backward.

The Sethu Samudram project, which
is a long felt need of the Tamil people
should be taken up and executed, so that
the Tuticurin Sea Port will become an
international sea port. In that case, we
need not depend upon Colombo. The
importance of Colombo will get dimin-
ished and the importance of Tuticurin
will increase. We need not go around
Ceylon to reach Madras or Calcuttafrom
Bombay. Straightaway we can go from
Tuticurin to Madras and Calcutta. That
will save money, time and fuel.

The Gandhian principle is self-
reliance and the Swadeshi movement.
There was a boycott of British and other
foreign goods in those days. Gandhiji
trusted the toiling masses. He never
trusted the rich people. The toiling
masses moved forward and carried India
to independence. Now we are going
away from the Gandhian principle of
self-reliance. We are depending upon
the imports of foreign luxury goods and
even weapons. |f we are depending upon
weapons, then we are betraying our-
selves. We have to manufacture wea-
pons in HAL and other public sector
industries.

Panditji was a socialist. So, the social-
istic principles have been inter-woven
from the Preamble and other provisions
of the Constitution. That socialistc prin-
ciple should be executed fully. We see
marked progress on the economic front
so far as Japan is concerned. Japan is on
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the economic fore-front in the economic
field and is challenging USA in every
field. How they became so great in eco-
nomic field? The reason is self-reliance.
We see improvement in Russia and other
Socialist countries. Russia built up their
society from scratch. They have become
now super-power challenging USA in
every field. The reason is self-reliance.
The Gandhian principle of self-reliance
if you adopt then there will be marked
improvement in production in every
field. With these words | conclude.

[Translation)

SHRI KAILASH YADAV (Jalesar): Sir, |
thank you for providing me an opportunity
to speak on Finance Bill.

The Budget presented by the Hon.
Prime Minister and the Finance Minister is
a very good, balanced and socialistic
Budget. It has been appreciated through-
out the country and termed as one step
forward towards socialism.

Sir, now we are also receiving reactions
of the people from all over the country on
the Finance Bill presented by him in which
relief in taxation to the tune of Rs. 70 crores
has been given. It will boost the develop-
ment of the country because arelief of Rs.
70 crores to the industrial sector is a big
relief. The Hon. Prime Minister nas also
assured the industries and peopie of the
country that the deficit in the Budget will
be made good.

Sir, the amendments made in the
Income Tax Act through this Finance Bill,
were necessary. This way, the income tax
payee will get relief. Provisions regarding
agriculture, unorganised workers etc. have
also been made in the Budget.

Sir, industrial growth in our country has
been 8 per cent. It is a matter of great
pleasure. It is a very good thing that a bal-
anced Budget has been presented by the
Hon. Prime Minister for which he-deserves
congratulations. In all sectors, balanced
development is taking place which can be
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seen even with naked eyes and it is also
being appreciated.

The policies formulated and work done
by this Government during the last two and
a half years of its tenure have been widely
appreciated. This Government has formu-
lated new education policy, health policy
and some other policies. Earlier we had not
achieved much in this regard because our
policies were not clear and there was some
confusion about them. Now the Govern-
ment has made them clear and paved the
way for development as a result of which
we are making tremendous progress In
economic sphere.

The admirable work done by the
Government, the Budget presented by the
Hon. Prime Minister and economic poli-
cies of the Government have not only been
widely admired all over the world but also
by the bitter critics of the Government. The
World Bank has also admitted that the eco-
nomic structure of our country is becom-
ing very strong. Therefore, we see that
present Budget deserves full support. We
have many hopes from this Budget.

Now, | would like to say something
about my constituency Jalesar. It consists
of parts of three districts. | think, it is the
main reason for its backwardness. The
areas included in my constituency
remained neglected because the develop-
mental work remained confined to main
parts of these districts and thatis why it has
remained backward. My constituency has
three reserved Assembly seats, because
this area I1s predominantly inhibitea by
Harijans. All the facilities extended by the
Government to the Harijans have not
reached them. The construction of roads,
bridges and many other development
works have not been taken up in these
areas. The Etah-Varhan-Tundla railway
line in my constituency is in dilapidated
condition. This line should not be dis-
mantled due to the fact that it is running in
loss. It should rather be improved. This is
my demand. Similarly Mathura-Jalesar
area is deprived of railway facility. It should
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be connected with the railway so that this,
area can also be developed.

So far as agricuitural production is con-
cerned, about one decade ago we used to
import foodgrains from other countries.
The farmers of our country have made a
remarkable achievement and today we
have become self-reliant in respect of
foodgrains. Our farmers have worked hard
to achieve this goal and saved the honour
of the country. The Government have also
given them good guidance. Today farmers
are facing some problems towards which |
want to draw the attention of the Govern-
ment. The prices of fertilizers, insecticides
and seeds have gone up and adulteration
is also taking place. These things must be
controlled. The prices of tractors and other
agricultural implements have gone up so
high that the farmers can ili-afford them. |
demand that some such provisions should
be made in this Budget for the farmers that
they further increase and stregthen the
agricultural production of the country
boldly.

Sir, the employment problem is also a
very serious problem. Today the number
of educated and uneducated unemployed
in the country is 4 to 4.5 crores. Therefore,
Government should think over this serious
problem.

The number of sick industries is on the
increases. Today there are about 3 to 3.5
thousand sick industries in the country
which is a very serious thing. The public
money has been invested in these indus-
tries but the industrialists by one way or
the other always try to close them.
The Government should re-start them and
legal action should be taken against the
industrialists. If they are beyond the pur-
view of law, law should be amended suita-
bly. If this trend continues in our country,
the process of industrialisation will be para-
lysed. Besides, | would also like to say
something about small scale industries
and rural development. The Central
Government has made all efforts in this
direction but there is no progress at State
level. There are 60 to 62 useful schemes for
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the rural development and Central Govern-
ment is providing sufficient financial assist-
ance for these schemes but | would like to
tell the Government that the money is
being misused. The Government must
take some steps to check such misuse.
Many a times complaints of misuse are
also received but it is said that it js the
responsibikty of the State Governments.
Due to this misuse, we are not getting
desired results of these schemes. There-
fore, there must be some arrangement
under which the Central Government can
keep watch on State Governments.

Mr. Chairman, Sir, loans are being given
to the farmers by NABARD for agricultural
development but the rates of interest are so
high that it is beyond the repaying capacity
of the farmers. Therefore, the rates of inter-
est should be reduced because it was
established to assist the farmers for agri-
cultural development. The old fake loans
should be written off otherwise farmers will
not be able to take fresh loans and their
agricultural production will dwindle. With
these words, | support the Finance Bill.

[Engiish)

SHRI NARAYAN CHOUBEY (Midna-
pore): Mr. Chairman, Sir, itison the lastleg
of annual budget processing that the
Finance Bill is being discussed. First of all,
I must show my sympathy for Hon'ble Min-
ister, Shri Janardhana Poojary, who, the
other day, was returning alongwith Shri
Chintamani Panigrahi, from a Bank Melain
Orissa. | have no sympathy for the Bank
Mela but | do have sympathy for the injury
that he had in Orissa. Already, while intro-
ducing the Finance Bill, our Finance Minis-
ter and Prime Minister, Shri Rajiv Gandhi,
has succumbed to the pressure of the capi-
talists and in this fact, this Government has
been continuously succumbing to it and
he has already given up Rs. 70 crores by
withdrawing Section 194E. | would not like

to take too much of the time and | would-

only submit a few facts.
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The health of the Indian economy is very
bad, put they are claiming that it is good.
Since independence and till the other day
we have been following the policy of self-
reliance although there has been certain
lapses and gaps here and there, have beén
developing public sector which too had
lapses some times. But now in the name of
entering the twenty-first century, we have
already given up al! those policies. Pre-
viously, we had a policy to develop public
sector to commanding heights of our
economy with the passing of every year,
but the new philosophy is that the public
sector is meant for infrastructure only and
the development should be left to the pri-
vate sector. This is a very bad omen.

There are certain sectors which were
reserved for public sector like steel, fertiliz-
ers, oil,etc. But even in these sectors, the
Government is inviting private parties.
Only the other day Shri Rajiv Gandhi laid
the foundation stone of the Karnal Refin-
ery. It is learnt that Tatas would be holding
twenty-five per cent of the shares of that,
although they have no expertise in this sec-
tor. The refinery will be controlled by them
and not by ONGC who have got expertise
and have earned a lot of money for the
Government. They are not being given the
chance to run this refinery. Though the
Government says that the public sector
shouid attain commanding heights in our
economy, the whole attitude of the
Government is just the opposite. Shri
\/asant Sathe, off and on, speaks about this
matter. He says that public sector is a bot-
tomless pit. He says “it is a holy cow and
cannot be touched?” Such attitude to the
public sector is doing a lot of harm to the
economy of the country.

You are adding every year to the indirect
taxes. You added Rs. 345 crores last year,
this year you have added Rs. 322 crores.
Perhaps it is the election year and you did
not want to increase the prices. | want to
have a solomn promise from the Govern-
ment that when the Parliament would not
be in session, the Government would not
increase the prices of various commodities
by the mechanism of administered prices
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and executive order. Kindly see that this
does not happen. Only then we will believe
that you really stand tor what you speak.

Then, the deficit financing is growing
gradually. In 1985-86, it was estimated at
Rs. 3316 crores, but actually it was Rs. 6565
crares; in 1986-87, it was estimated to be
Rs. 3703 crores and it turned out to be Rs.
8285 crores and in 1987-88, though the
estimated deficit 1s Rs. 5688 crores,
nobody knows what it would actually be. It
may be Rs. 12000 or Rs. 14000 crores.

Then, the Plan outlay is up only by 3.22
per cent. For defence outlay, it has grown
up by 35 per cent. Of course, we cannot
afford to see that this country is not prop-
eriy defended. But defence expenditure
should not be equated with defence effec-
tiveness. In the defence domain, we are
daily seeing scandals coming out and the
Government denying that. In respect of the
Bofor deal, Rs. 1400 crores will be paid for
the guns. We want to know, whether by
paying so much money, you would be able
to get the technology also so that these
guns could be made in the country, or we
have again to pay to that Government or
Bofors for obtaining technology.

Sir, the collection of revenue and man-
agement of economy isin doldrums. There
is actually no control uver expenditure;
you plan something and in the end you
spend some other thing. Even, recently
during election campaign and before that
also, our Prime Minister went to Bengal
and announced some grant; similarly, he
went to Kerala and Haryana and
announced some fund. | wonder how do
you plan all this? All this shows thatthere is
no proper planning.

Sir, now, in the event of country’s march
towards 21st century, more preference is
being given to the rich affluent classes of
society and when Shri V.P. Singh wanted
to check all that, of course within the orbits
laid by your long term fiscal policy to
which you do not agree at all, he has to lose
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his job because you wanted him to do
something else.....

SHRI MURLI DEORA: Did he tell you
that ?

SHRI NARAYAN CHOUBEY: He told
me through you, Sir. | would like to know,
Sir, as to how the Government allows
some people to keep their black money in
Swiss Bank and also how are you going to
stop the flow of capital from this country?
It is the concern of the nation as a whole.

Sir, you do not take risk to displease
World Bank, IMF and such other interna-
tional financial agencies. You have closed
your doors by announcing a long term fis-
cal policy. So, the only alternative in front
of you, which you perhaps will not like but
you are compelled to choose, is to
increase indirect taxes. You will have to go
to the process of administered prices. You
have to print more currency notes and then
you will have to take commercial loans. Sir,
this is the way that you are following but it
may perhaps lead to debt trap. Sir, please
tell us as to what are you going todo in this
regard?

Sir, indebtedness is rising alarmingly.
The interest payment 1s also rising alarm-
ingly. The estimated interest payment for
the year 1986-87 was to the tune of Rs.
8,750 crores and it was revised to Rs. 9,550
crores and the estimated figures for this
year, 1.e. 1987-88 is Rs. 10,650 crores. |
hope Government will not fall in death trap
as many of the Latin American countries
have fallen in the past.

The total deficit planned for the entire
Seventh Plan has been exceeded in first
three years of this plan. How are you going
to recover from mismanagement?

You are floating new bonds to mop up
unaccounted money without questioning
its source, but is it the cure to malady? Is it
not aggravating the malady further? It is a
reward for the law breaker. It will demora-
lise tax administration.
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Sir, on the food front, our growth in food
production has stagnated. This year, it is
told, in Punjab it has fallen by 20 to 25 per
cent. And the farmers say that it is due to
the supply of spurious fertilisers. Sir, in the
Eastern regions, like West Bengal, Orissa,
Bihar and Assam, food production has
stagnated; rice production has not gone
up; our oil seed production is also not
coming up. As a result we are forced to
import oil to the tune of crores of rupees.

No mention has been made of land
reform in the Budget speech. Nothing was
spoken about land reform, why it was not
considered, | would like to know? Has the
chapter been closed by the Government?

Now, | will refer tc the anti poverty mea-
sures being taken by the Government. Sir,
you will find that what is meant for the
village poor is not reaching them. At many
places the poor villagers are being denied
of their shares by certain corrupt officers
and politicians. It is not reaching the com-
mon man in the village. There is absolutely
no involvement ot common man, as the
West Bengal Government has been able to
do to some extent. Huge stocks of food-
grain are lying in the gocowns. But our
public distribution system covers only
one-sixth of the population and the
remaining five-sixths is left to the private
parties. Large parts of the country are hav-
ing recurring droughts. There is droughtin
Madhya Pradesh, Rajasthan and Orissa.
People are dying due to starvation in Kala-
handi and it is coming in the press daily.
On the other hand, Government has prob-
lems to preserve the foodstocks properly
to stop it from rotting.

Though there is a ot of talk and there are
many programmes of afforestation, defo-
restation is on the increase. If you plant
one tree, ten trees are cut. The ratio is ten
to one. How can we have afforestation if
this is the state of affairs?

There is the chronic problem of water
scarcity in many parts of the country, be it
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in Andhra Pradesh, be it in Maharashtra or
be it in Rajasthan.

1,25,000 factories are closed and Rs.
5000 crores of public \noney is blocked due
to the closure of these factories.

The management in banks is not at all
proper There is more mismanagement
than management. Banks compete among
themselves. The other day, there was a
aemonstration by bank employees, who
demanded that all the banks should come
under one umbrella. | hope the Minister
will do it. Why should there be competition
among nationalised banks? Secondly Sir,
there should be an external audit for banks
also. Internal audit is of no use. | say this
because there are many frauds going on in
the banks. One Sethia is caught. But there
may be many more such persons. The
banks are using the common man'’s money
to serve the interests of the big industrial
houses.

Sir, money supply has been increased
by 15 per cent. But output has increased
only by 4.5 per cent. And prices have gone
up by 10 per cent. Inflation is growing.

Sir, allocations are reduced even for very
essential sectors. In Energy Sector, the
Government have reduced the allocation
by three per cent. In Industry it is reduced
by 6.2 per cent and in Petroleum, it is
reduced by 11.5 per cent. In the case of
Mines, the allocation is reduced by 53 per
cent. Is this a growth-oriented economy? |
beg the hon. Minister may kindly explain
these things.

Non-plan expenditure is also on the
increase with allocations for Defence
standing at Rs. 12,000 crores and interest
to be paid at Rs. 10.650 crores. On the
other hand, allocation for a sector like agri-
culture is reduced from Rs. 480 crores in
1986-87 to Rs. 469 crores in 1987-88. If you
decrease the allocation even for agricul-
ture, where are we going? Whom are you
serving with such allocations? As regards
your liberal policies of export and imports,
whom are they serving? The Reserve Bank
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of India has made a study of 541 large
private companies in 1985-86. It is revealed
that there is only a very marginal increase
of Rs. 124 crores with regard to foreign
exchange earnings, whereas there has
been a sharp increase of foreign exchange
expenditure of Rs. 637 crores. The expen-
diture is Rs. 637 crores and the earnings
are only Rs. 124 crores. This is the policy of
the Government! [t is but natural that we
cannot support these policies

Sir, | want to make certain suggestions
for the consideration of the Government. |
suggest that 14 items of common con-
sumption should be supplied throughout
the country at fixed prices through fair
price shops/public distribution system.
Please scrap your Long Term Fiscal Policy
because it 1s only helping the rich and not
the poor. | also suggest to reintroduce Est-
ate Duty and sur-charge on income tax.
Then, please tax the agricultural income.
Whenever we speak of these things, there
is hallabaloo from the other side. You must
tax the agricultural income. Protection
should be given to capital goods industry
which is the most basic thing to achieve
national self-reliance. Open-door import
policy should be stopped because it is
helping only in the expansion of some
affluent consumer goods industries.

| also suggest to the Government to stop
ridiculing the public sector publicly. Of
late, some Ministers are also publicly nd-
iculing our public sector. You please see to
it that workers really participate in the man-
agement of our public sector. They can
help a lot.

| warn the Government to be on guard
against the destabilisation strategies of the
IMF and the Worid Bank. Those countries
which have taken loans from the IMF and
the World Bank have become victims of
many things which do not go to their
national interest at all. Also, money should
not be borrowed from IMF and World Bank
to repay their previous loans.

Cost effectiveness with regard to
Defence expenditure should be ensured.
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Increasing the allocation for Defence pur-
poses and spending huge amounts of
money on Defence does not mean that we
are tackling the Defence Sector effectively.
Piease see that the moneys are spent prop-
erly. On an average, free foreign exchange
expenditure for Defence used to be Rs. 700
to Rs. 800 crores. But now it has gone upto
Rs. 3500 crores. This aspect must be care-
fully considered.

Last but not the least, | request the
Government to stop the loan melas. ! say
this Because these melas have become the
root-cause of all corruption. |am also sorry
to say that the State Governments are not
even consulted about these things....

(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! JANARD-
HANA POQJARY): Sir, these will never be
stopped. These public camps are arranged
in order to accelerate the flow of assist-
ance to the weaker sections. | have great
regard for the hon. member. | really
wonder why people belonging to the CPI
(M) Party which claims to be the champion
of the weaker sections, should object to
this. In spite of the objections, these will be
continued throughout the country.

[Translation]
SHRI RAMESHWAR NEEKHRA
(Hoshangabad): The selection is done by

the State Government.

SHRI NARAYAN CHOUBEY: It is abso-
lutely wrong.

(English]
Did you ever inform us ?
[English]

SHRI B.B. RAMAIAH (Eluru): | would
like to discuss a few points on this Budget.

(Interruptions)
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MR. CHAIRMAN: The next speaker has
already started. Order, order.

SHRI B.B. RAMAIAH: The deficit financ-
ing is increasing year after year. | have
seen last year also that it started with some
deficit financing and in the previous year
also, it was there. But we have seen that
every session it is the same thing, demands
are coming and almost it looks to be that
every session is a budget session. | will
appreciate that this time—I| hope—the
hon. Minister of Finance will take care of it.
He should not increase any further; though
we have started with Rs. 3,500 crores last
year | think in real terms it has gone up to
more than Rs. 8500 crores. This is one of
the biggest problems that we are facing.

The second thing, | would like to point
out is our non-productive investment, or
expenditure whatever you may call it, has
gone up in Defence Expenditure from Rs.
8000 crores to Rs. 12000 crores, within a
matter of two years! | know the reason. And
that is why our country has to be protected
from the effects of it. | will not object to it,
but there are ways and means that we may
be able to reduce the expenditure, it you
take proper care and unnecessary expen-
diture can be cut down, if it comes to five to
ten per cent, saving on wastage can make
a lot of difference for the country and sub-
stantial amount will be saved out of that.
And, | know the interest liability which 1is
going up to 10,000 crores is a big amount.
It is going on mounting

There is nothing wrong in borrowing.
We are borrowing for developing our pro-
jects but unfortunately the borrowing that
we are doing is properly not generating
enough amount of resources to repay our
loans and the interest liability. We will be
getting very soon our repayment sche-
dules and which are going on increasing
the strain on our foreign exchange, and
our export oriented industries are not
improving substantially, what it should
have been. We are trying to increase it to
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between 12000 to 15000 crores, whereas
the other day the Korean Parliamentary
delegation they have explained that their
exports figure is more than 45000 crores. |
am only thinking that, whether our Finance
Minister will be able to pay a little more
concentration on this aspect and see var-
ious ways and means that will increase our
exports from this country, where we have
tremendous amount of resources when
compared to other countries like Japan or
Korea, and all those countries which do
not have large resources, nor man power.
We have lot of schemes, we need lot of
support from the Government. | am sure
that the Finance Minister, whether it may
be with the Industries Ministry or various
other Ministries, if he can take the initiative
it will definitely give lot of employment
potentiality and also gives tremendous
opportunity for export orientation and also
gives lot of boost for our country’s
economy.

And the other day | have seen the public
sector performance and also in the PAC
report about the IDPL, how it has been
dwindling year after year in spite of its tre-
mendous amount of potentiality in drug
industry and lot of production and the
capacity utilisation is so poor and it needs
to be strengthened. Not only in these
things, we have spent more than Rs. 40000
crores in public sector projects and | hope
the performance is going to be more
encouraging. And | am sure, definitely
these things will receive lot of attention of
our Finance Minister and with the help of
the other Ministries he should be able to
see that they wiil work more favourably
and increasethe production. Once the pro-
ductivity increases it means a lot of
revenue for the Government to implement
any project, because when you produce
more, the first thing is Government's share.
Then your excise duty or sales tax comes.
When it comes to profit income tax comes
last. The production is more important,
that depends upon the employment oppor-
tunities also.

When it comes to this stage, | would like
to mention two or three items for fruitful
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generation of resources. If only the
Government can pay attention over the
existing installed capacity in power gener-
ation 5to 10 per cent increase can be there,
which can be easily achieved, by various
means, by improving fiscal policies here
and there. It is not only revenue for the
puwer department, it makes lot of differ-
ence for the production of the country.
Today lot of installed capacity of industry
in the country is not able to utilise properly
because of the shortage of power or the
power crisis, whichever you may call it.

And the same thing happens in the case
of the Railways. Inefficiency in the Railway
results in losses, whatever you call it, even
today you are running the locomotives
which are very inefficient, in inoperative
conditions that we are doing it and | am
sure that they will not be able to come
through, and cut down these things and
improve efficiency and profitability in the
public sector.

Even the tele-<communication, if only we
are able to improve the tele-
communications system which is working
in losses, the revenue will go up tremend-
ously. The effective increase will be 5000
crores investment and -even that require-
ment, | am sure we will recover within two
years. It will give up 50 per cent return on
this investment but it will increase the
return for the country in SO many ways.

Lastly let me come to a litile bit of the
agricultural sector. In spite of our efforts so
far, though we are doing quite well in
cereals, stil we are importing sugar
though we have got tremendous installed
capacity. In 1981-82 we produced more
than 82 lakh tonnes of sugar, but still today
we have not reached the capacity of attain-
ing the level of 100 lakhs tonnes, which we
can produce, there will not be any neces-
sity for importing sugar at all, if we can
increase the production in the country.

Same is the case of oilseeds and fertil-
izer. We are importing oilseeds worth more
than 1000 crores of edible oils and if we
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can increase the agricultural production in
this country that also can improve it.

The third thing | would like to mention is
about our export oriented agricultural pro-
ducts. | am sure the Gulf countries are
importing lot of agricultural products from
number of places. Even, | can say that from
Hyderabad if they can have an interna-
tional airport with more production for
goods traffic, lot of goods like fruits, vege-
tables, eggs and meat and so many things
can be exported so that it only helps our
agricultural and also improves our eco-
nomy and productivity.

There is one more thing which requires
the attention of the Government of India.
That is the National Calamity allocation of
funds. Year after year we are facing so
many problems due to floods and the
havoc caused by cyclones or drought con-
ditions but the provision that we have
made may not be sufficient in order to take
care of the difficulties that are faced by the
people in the various calamities faced by
them. | am sure this is a very essential item
and the Government will pay special atten-
tion on this.

Let me come to a few items of taxation.
Quite a number of people on both sides
have emphasised that the basic exemption
limit should be increased from Rs. 18000 to
at least a minimum of Rs. 25000. And | am
sure that this is a very genuine request. |
feel that it will benefit a lot of people. And
secondly, | would like to say one thing, that
is to mobilise more funds, schemes like the
LIC, premiums if you can give more 100%
exemptions, and the repayment after so
many years, it will really help us get quitea
lot of funds, resources for the Government
and they can be utilised for development
projects.

Capital gains is one of the things where
lot of black money must have gone into. |
repeatedly stress this point. Today the
money is not in the shape of cash and carry
but is in the goods or in the real estate. In
capital gains if you can do something by
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relaxation, lot of money will come into the
mainstream. Once the money comes to the
mainstream, you krow how much amount
of resources will be mobilised to the
Government through various methods. If it
is travelling underground, we are losing lot
of effect of it and it is causing a lot of set
back to the country.

The same thing is happening in the case
of tariffs and customs. This is one of the
items where we want really tariffs and cus-
toms for giving help to the country’s pro-
duction whether it be industry or
agriculture. Wherever required we must
give protection for these things and
increase the production in the country.
You can very well increase the capacity of
industry in the country by giving more
licencing. There should be lot of compe-
tion, healthy competition, but we may not
be able to compete at the international
level today because the size of industry
and the type of investment that we require,
is going to make lot of difference. If they
become quite advance with bigger capac-
ity, naturally they will be able to compete
very easily. We need competition in
customs-oriented items, but 40 to 50 per
cent of that will be internal competition.

Import duty of projects has increased
from S5 per cent to 85 per cent. That will
definitely increase the cost of our projects.
it will make a lot of difference for our peo-
ple to become more and more expensivein
the cost of production in the country. |lam
sure, something should be done in this
respect.

Coming to Andhra Pradesh, we have
also made a request for a free trade zone at
Visakhapatnam. Coastal areas like Kakin-
ada and Machhalipatnam require lot of
improvement in the parts.

80 per cent of Godavari water is going to
the sea. We need this water to improve our
economy and production. Pollavaram Pro-
ject which is one of the biggest projects
will help us tremendously. This will be
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helpful not only for Andhra Pradesh alone
but for the whole country. | am sure, top
priority will be given to this scheme by the
Centre.

The expansion of refinery at Visakhapat-
nam and establishment of a naphatha
cracker plant is delayed for a long time..
These are very essential projects.

We are able to find oil and natural gas
resources in Godavari and Krishna basins.
But the progress is slow. We know already
that the resources are there. If we are able
to utilise these resources, the position of
not only local areas but the whole country
will improve tremendously.

The power project at Nagarjunasagar
has been delayed for a pretty long time. A
number of drinking water schemes have
not been provided with adequate funds.

We are not getting enough share from
the distribution of power from NTPC. We
have also made repeated requests in this
regard. | am sure, the Ministry will repres-
ent properly to all the other concerned
Ministries.

There is a need for overdratft facility. This
point has been emphasised by our first
speaker, Shri Madhav Reddi. This facility
should be given for a short duration in
order to help the State to meet an emer-
gent situation. For example, recently there
were natural calamities like cyclones and
drought conditions in Andhra Pradesh.
For such things you may have to spend
more money in a short duration. The
Government should extend overdraft facil-
ity for such occasions.

The question of distribution of taxation
to the states has already been emphasised.
This is very essential in order to stabilise
and strengthen the economy of the States.

With these words, | thank the Chairman
for giving me this opportunity to partici-
pate in the Finance Bill.
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SHRI SOMNATH RATH (Aska): | sup-
port the Finance Bill.

Our dynamic Prime Minister has pres-
ented a realistic Budget reflecting the
basic aspirations of the teeming millions.

The Budget reflected the measures for
resource mobilisation in order to ease the
resources crunch. The economy is stabi-
lised and it has shown a good growth rate.

The economic policies pursued by the
Government are being mis-represented.
As regards the performance of agriculture,
the food-grains production has gone up in
the foodgrains production has gone up in
spite of continuous natural calamities. It is
necessary to raise the export of agricultu-
ral commodities and bring down drasti-
cally the import of edible oils by producing
more oilseeds.

The Rs. seventy crores relief given in the
Finance Bill will meet the demand con-
straints in some segments of the industry,
such as, medium and heavy vehicles,
chemical equipments, agro-chemicals,
petrochemicals and pharmaceutical. The
investment in these sectors is remarkable.

The total capital raised from the market
during 1986 in the form of shares and deb-
entures has run up to Rs. 3, 629 crores as
compared to Rs. 2,187 crores in 1984 and
Rs. 1,304 crores in 1984. The common
man looks forward to some relief by the
present economic policy and the industry
is hopeful of consolidation of the policy of
liberalisation.

The trade policy needs a deeper look in
order to promote exports and to make a
general economic structure.

The exchange rate policy needs to be
reviewed.

There should be cut back on the non-
essential imports or imports of goods
which can be produced in the country. We
may have more product borrowing of for-
eign funds. The balance of trade can be
achieved primarily by cutting down avoid-
able import of bulk nature.
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We should resort to three-pronged stra-
tegy of improving productivity and quality,
judicious deployment of financial resour-
ces, and harnessing the foreign exchange
earning potential.

Next to food and clothing is housing
which is most important. We are now faced
with acute housing shortage. The new pol-
icy, has laid stress on solving the problem
including human development and anti
poverty programmes.

Under the changed circumstances,
Defence is a heavy pressure on our econ-
omy. America, which is arming Pakistan
heavily with highly sophisticated weapons,
cannot assure that those arms and wea-
pons will not be used against India. The
secret understanding between America,
China and Pakistan poses a great threat to
our country.

So, at this critical juncture, when an
attempt is being made to see that India
should not get arms and ammunitions it is
legally entitled to, we should be prepared
to meet any situation that is created, to
defend our country. At this critical juncture
also the new interpretation of the Constitu-
tion which jeopardises freedom and parlia-
mentary democracy is a matter of great
regret. We should be aware of the rumour
mongering.

Our success in surface to air missile is
really a matter or praise. The attempt which
is going on to destabilise and disintegrate
the country should be countered by
all the democratic, secularand progressive
forces. The situation created by the div-
isive forces cannot be compromised and
should be eradicated with the co-
operation of all democratic and progres-
sive forces.

The inflation is well under control.

Coming to the public sector, the fact

remains that some States purchase elec-
tricity from the Centre at a low rate and sell
the same to the public sector inthe State at
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a very high rate to meet their own deficit
created otherwise. The sense of belonging
should be inculcated in the mind of these
States.

Since we are to reduce the import of
sugar to save our foreign exchange, |
would suggest that remunerative prices
should be given to sugarcane growers.
The sugar factories in the country are cap-
able to produce the sugar needed for the
people if modernised. It should be expe-
dited. In this connection | would suggest,
in Ganjam District in Orissa there can be
two other sugar factories near Sorada and
Purushotampur. | would suggest that the
Government should implement Rushiku-
lay Command Area Development in Gan-
jam District for the growth of agriculture as
sufficient infra-structure is available there.
Thank you.

[Transiation]

SHRI JAGANNATH CHOUDHARY
(Ballia): Mr. Chairman, Sir, | am particu-
larly grateful to you for giving me an opor-
tunity to express my views on the Finance
Bill. | support the Finance Bill. At the same
time, | congratulate the Hon. Prime Minis-
ter who has presented an imaginative
Budaget. It has provided the people a lot of
relief and they have heaved a sigh of relief.
Alongwith this, | want to make some sub-
missions about district Ballia.

Sir, our country is predominantly an
agricultural land. The Government took
speedy steps in the field of agriculture and
the production of foodgrains has
increased in the country. A deep study will
reveal that some areas were amply benefit-
ed whereas some other areas were totally
neglected. A network of canals has been
spread in western region of Uttar Pradesh,
as a result of which the agricultural pro-
duction in the districts of Meerut, Muzaffar-
nagar, Saharanpur, Bulandshahar, etc. in
Western region of Uttar Pradesh has tre-
mendously increased. But unfortunately,
due to absence of irrigation means or less
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means of irrigation in the districts of Ballia,
Ghazipur, Azamgarh, Jaunpur in the east-
ern regions of Uttar Pradesh, the agricultu-
ral production could not increase as much
as it has increased in the western districts.

Sir, district Ballia is situated at the fag
end of eastern region. There the means of
irrigation are neglibible. Only 25 to 30 per
cent land’is irrigated by canal or small
tubewells. The work relating to construc-
tion ot Sharda canal forirrigating the unirri-
gated land of the area was taken in hand.
The work started in 1976-77. But | say with
regret that the Government of Uttar Pra-
desh has been releasing funds in bits for
the purpose due to which the work has not
been completed so far. The pace at which
the work is progressing, | do not know the
time by which the water of Sharda canal
will reach Ballia. | urge the Hon. Prime
Minister that he should direct the Chief
Minister of Uttar Pradesh, who is holding
the charge of Irrigation Department under
him to complete the Sharda canal work at
the earliest so that its water may reach
Ballia and its farmers may also compete
with western districts by raising their
production.

Sir, Ballia is predominantly an agricultu-
ral district. Two years ago, we had
requested the Minister of Agricultural to
open an Agricultural Science Centre at
Ballia so that the young educated farmers
of the area may advantageously learn the
new techniques of agriculture. The hon.
Minister of Agriculture had assured me
orally that Agricultural Sciences Centre
would first of all be opened at Ballia. But
when | met the Minister of Agriculture after
the Budget was presented, he advised me
to meet the Hon. Prime Minister direct
because he is not able to undertake this
work for want of funds. | apprised the
Prime Minister also of the fact that the Min-
ister of Agriculture has already given me
an assurance but he is not in a position to
open the Agricultural Sciences Centre at
Ballia for want of funds and requested him
to provide the necessary funds so that the
task can be accomplished. | again appeal
the Minister of Agriculture to make provi-
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sion of funds and open the Agricultural
Sciences Centre at Ballia. The entire coun-
try and its people will be benefited by the
foodgrains that will be produced in the
area. | am confident the Minister of Agricul-
ture will give serious thought to it.

Suraha lake is a very big lake in Ballia.

This lake is not being utilised. | want that
arrangements should be made to breed
fishes in it. It will benefit the Government
and also the people in the neighbourhood.
It will be a big achievement.

District Ballia is one of the most back-
ward districts in the eastern region. As |
pointed out in my speech on last years’
Budget, the only reason for its backward-
ness is that it falls on a narrow guage. Until
and unless broad guage line is provided to
Ballia, its economic development is not
possible. No big businessman is prepared
to go there because there is no broad
guage line. They are not prepared to set up
big factories in the area if they have to
depend on trucks and narrow guage line
for transportation. It is suggested that for
the development of the area, a broad
guage from Indara, a station on Varanasi
Bhatni broad guage line under construc-
tion, to Ballia may be laid. The people of
the area will be benefited by it and the
eastern region will make rapid progress. In
that case, both public and private indus-
tries will also come up in the area. We have

been demanding this for the last two
years. We have been getting only verbal
assurances but no concrete action has
been taken in this regard during the last
two years.

14.00 hrs.

I request the Minister of Finance to give it
serious thought. | wrote time and again to
the hon. Minister of Railways and Hon.
Prime Minister in this regard, but no action
has been taken. It should be considered
seriously. | am confident that concrete
action will be taken on it with a view to
develop eastern region.

Sir, | had made a demand to the Hon.
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Minister of Railways for constructing an
over bridge on the railway line in Ballia.
The Chief Minister of Uttar Pradesh has
recommended the case in writing. In spite
of that, the work is stalled so far. | want that
the over bridge must be constructed for
the convenience of the people.

Sir, a large number of telephones have
been installed in Ballia, but they are lying
only as show pieces in the houses. If some-
body wants to talk to anybody over tele-
phone, it is not possible. | had requested
the Minister of Communicationstosetupa
microwave station there so that it is possi-
ble to make calls from one place to
another. The telephones installed in the
area are in a way burden on the owners.
They are of no use. The Minister of Com-
munications has given me an assurance
but it is getting delayed. | want that the
Microwave Station may be set up so that
peopie may make calls from one to
another place easily and avail of the bene-
fits of telephone system.

Mr. Chairman, Sir, the number of edu-
cated youth is large in Ballia but they are
unabie to get employment anywhere. In
these circumstances, | want that at least two
big factories should be set up there so that
the local people can get employment. Even
after 40 years of independence, no indus-
try has been set up there.

| would also like to point out that Ballia is
situated between Ganga and  Ghaghra
rivers. Flood waters of Ganga and
Ghaghra cause heavy loss to Ballia district
every year. Sometimes, the villages are
entirely wiped out due to land erosion and
sometimes they are washed away by
floods. The Government of Uttar Pradesh
distributes a handful of foodgrains, which
is of no use. | appeal the Central Govern-
ment to take some concrete steps on its
own level to check the recurring floods in
Gangas and Ghaghra and the problem of
land erosion. Then only the peopie of Bal-
lia will heave a sigh of relief.

With these words, | support the Finance
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Bill and hope that the suggestions puttorth
by me will be considered seriously and
some action will definitely be taken.

SHRI RAM NAGINA MISHRA (Salem-
pur): Sir, by your good grace, | get the
opportunity of speaking on this Finance
Bill. A number of our learned colleagues
have expressed their views on it. | do not
want to repeat them.

Sir, | belong to a purely rural area and
reside in a village. Our Government is a
socialistic Government. | have heard that
socialistic Governments take fullest care of
the poor people living in villages also. Itisa
fact that when the country was in slavery,
there had been no progress. The country
has made tremendous progress during
these 40 years. There is no region in the
country which did not make progress. Ear-
lier people living in the villages did not get
two square meals a day; they had no
clothes. Even cloth was imported from
Japan. | remember when | was a child,
tea-venders used to distribute needles for
sewing clothes while propagating tea in
the villages. The needles were also
imported from apbroad. The needlies were
not being manufactured in this country. So
far as literacy is concerned, if any letter
came, a search had to be made in 4 or 5
villages to find a person who could read
the letter. You will laugh if | talk aboul
ailments. Most of the children in the vil-
lages died at the time of their birth and
there were so many superstitions prevalent
in this regard. Everywhere schools and col-
leges have been opened. Today, the
farmers cannot say that they are starving.
When population was 30 to 32 crores, a
large number of people had died due to
famine in Bengal. Today we are more than
70 crores. After partition, we are 70 crores
and self-reliant in food. At that time Pakis-
tan and Sri Lanka were also part of India.
Now-a-days we are exporting foodgrains.
There has been considerable progress.
There has been progress but who has
made more progress, what | see is that the
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people living in cities have made more pro-
gress than the people living in villages.
The Government has fixed ceiling of land
holdings in the villages. A ceiling of 18
acres land has been fixed and the surplus
'and has been distributed among the poor.
This way, the iandlordism of landlords and
Talukadari of Talukadars has been
abolished.

14.0€ hrs.
" [MR. DEPUTY SPEAKER in the Chair]

When they come to cities, they find that
palatial buildings are coming up everyday.
They feel pained with it comes to their
mind that a ceiling has been fixed in the
case of their property but it is not so in the
case of city dwellers. | had heard that com-
munists care more for the poor. But to-day
| am surprised to find that our communist
brothers cannot utter a word against capi-
talism. Shri Choubey is not present here at
the moment. The Government has formu-
lated a policy for granting ioans to pocr
people living in the villages to bring them
above the poverty line which is being
opposed by our communist brothers. They
say that loans should not be granted to the
poor people. What type of this commu-
nism is it. Shri Choubey should have said
that tax should be imposed on big capital-
ists. It is not known the theory in which itis
written and wherefrom he read it. There is
hardly any farmer in the country who is not
burdened with loan. The farmers produce
foodgrains which is low period in compari-
son to other commodities. People involved
in farming can honestly say that no agricul-
tural worker can accomplish any job if he
were to depend only on farming because
they do not get remunerative prices for
their produce. | was surprised when one of
our communist colleagues said that
farmers should be taxed. It has been envis-
aged in our socialism that the standard of
living of poor people should be raised by
the communist party of India says that
loans should not be granted to the poor
and the farmers should be taxed. Today
the farmers have to toil hard to raise crops,
but they do not get remunerative prices
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either for wheat, sugarcane or cotton whe-
reas they must get remunerative prices.

Sugarcane is cultivated on a large scale
in the area. | belong to. Even today, lakhs of
quintals of sugarcane is standing in the
fields. When | went there people were
doubtful whether the sugar factories will
be in a position to take all of their sugar-
cane for crushing. The Sugar mills do not
have the capacity to crush all sugarcane
grown in the area. The farmers are thus
forced to produce less sugarcane. The
Government is importing sugar from
abroad. When we can produce more sugar
in the country, Government should give
encouragement to indigenous production
of sugar. | request the Minister of Finance
to conduct a survey in this regard. There
are 14 sugar mills in our district Deoriaand
even then lakhs of quintals of sugarcane is
standing in the fields. Therefore more
sugar mills should be set up in the area.
Not only this, there are two sugar mills in
Deoria which are running under the direct
supervision of the Government of India.
These mills are under debt to the tune of
Rs. 10 crores. The State Government is
somehow running the sugar mill at Deoria
by making makeshift arrangements. Great
discontentment and uncertainty is prevail-
ing among the farmers. Therefore, | would
like to submit that either the capacity of the
Sugar Mills be raised or a policy should be
adopted to ensure that all the sugarcane
produced by the farmers is purchased so
that a feeling of confidence can be created
among.the people.

Scarcity of electricity and water is the
biggest problem of the farmers. Agitations
are going on to impress upon the Govern-
ment to reduce the rates of electricity. | had
also been to the villages. The farmers say
that they will not mind if.the rates of elec-
tricity are not reduced, but they must get
the supply in time. If they do not get elec-
tricity, it will not be possible for them to
carry an agricultural operations. | would like
to submit to the hon. Minister of Finance that
the Tarmers in the villages must get elec-
tricity supply for agricultural purposes
according to a fixed time schedule which
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may range from 8 to 10 hours a day. The
approach of the concerned officers in this
regard is most reprehensible. They supply
electricity to the farmers for irrigating
wheat crop at midnight. The poor farmer is
thus forced to brave the chilly weather. Itis
thus a very serious problem for the farmer.
Proper arrangements should be made for
timely supply of electricitv to the farmers.

Even today, in villages we find only
thatched houses but in the cities palatial
buildings have come up. Ours is a Socialis-
tic Government and as such it has fixed
a ceiling of 18 acreas of land holding in the
case of rural property. Likewise it should
fix a ceiling in the case of urban property
also.

Similary, there should be a limit on the
property of the big capitalists in the coun-
try. A young and healthy labourer in a vil-
lage gets Rs. 10 as wages per day. Notonly
this, he gets work hardly for six monthsina
year. On this basis, his monthly wages
comes to Rs. 300 per month and Rs. 3,600
for 12 months. If a man deposits more than
Rs. 3,000 in a fixed deposit account, he
gets interest of more than 11 per cent.
Thus the value of a person living in a village
is Rs. 3000/-.Whereas the value of a farmer
living in a village is Rs. 3 thousand, the
value of an official is Rs. 2 to Rs. 2.5 lakhs
and the value of an |.A.S. officer who draws
Rs. 3,000/- to Rs. 4,000/- a month is about
Rs. 4 lakh. But there are some persons in
the country who earn Rs. 1 to 2 crores
daily, What type of system is this? |.A.S.
officers are very competent. Their value
has been raised to Rs. 4 lakhs. The value of
other officers has been raised to Rs. 1 lakh
and the value of a youth living in avillage is
only Rs. 3 thousand only. Thedaily income
of big capitalists is in crores of rupees. So
limit should also be imposed on the prop-
erty of rich people. Unfortunately, | belong
to Uttar Pradesh. The population of that
State is about 11 crores which is one sev-
enth of the population of the whole coun-
try. If we work out the assistance given by
the Government to the States, we will find
that the share of Uttar Pradesh is negligi-
ble. We should get at least one-seventh of
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the assistance given to the States. The
population of Uttar Pradesh is 11 crores.
What is our share in Central assistance in
comparison to Maharashtra, Haryana,Pun-
jab, Bengal,etc.?

All the big factories and projects have
been located in other States. There is no
such factory located in Uttar Pradesh. At
the time of Pandit Jawahar Lal Nehru, a
Commission was constituted for the devel-
opment of eastern Uttar Pradesh. Uttar
Pradesh is the poorest of the poor States in
the country and eastern region is the most
poor region of the State. In this region my
district Deoria is the most poor. We are not
seeking any charity from you but we want
that we should get our share. When
Government have set up big projectsin big
cities like Bombay, Madras and Delhi. no
big project has been set up in Uttar Pra-
desh when its population is as much as 11
crores. | would, therefore, request that
Uttar Pradesh should get its share. It has
not got its share up till now. It has remained
neglected fdr centuries. Some big projects
must be set up in Uttar Pradesh so as to
ensure its development.

Now | would like to make some submis-
sions about the Ministry of Defence. What
is the condition of the country at present?
China is unhappy with us and is concen-
trating its troops in Arunachal Pradesh. On
the other hand, Pakistan is also threaten-
ing us and its forces are resorting to firing
on the border. On the third front is Bangla-
desh. We helped it in its liberation and fed
its crores of people in time of need but now
it is not allowing us to instal wire fence on
the border. Sri Lanka is on the fourth front.
It is also accusing us that we have become
Hitler. What | mean to say is that we are
facing danger from all sides and Americais
conspiring to crush us. It is a fact that India
has never attacked any neighbouring
country. The hon. Minister and the hon.
Prime Minister have been repeatedly giv-
ing statements that Pakistan has manufac-
tured an atom bomb and India will also
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think of it. Whether we will think of taking a
decision in this regard only when there is
war and Pakistan drops an atom bomb on
us. For keeping the morale of 70 crore peo-
ple of the country high, the Government
should declare vociferously that if need be,
we will manufacture a more powerful
bomb than atom bomb for the security of
the country. It will be recalled, when hostili-
ties broke out between India and China,
the womenfolk of the country came for-
ward with their gold jewellery, people in
the village contributed money towards the
National Defence Fund and even today the
people living in the country are prepared to
offer everything for the defence of the
country. So | would submit that there is no
need to become complace in the matter of
defence preparedness. There is no use in
saying that other country is acquiring
superior arms. America is reportedly supp-
lying superior arms to Pakistan. But there
is no use in crying hoarse over it. We
should take every possible step for the
defence of the country.

Sir, it is an undisputed fact that humari -
development is not possible without the
development of intellect. At present whatis
the condition of our schools in villages? In
some schools in the villages, there is no
tat-patti to sit, in some schools, teachers
do not come there to teach and in some
schools, there is no school building. The
students are imparted education under
trees during summer, winter and rainy sea-
sons, whereas in the cities, there are first
class colleges with fountains running and
there are several means of recreation avail-
able to the students. In villages, even ordi-
nary schools are not there. If there is an
ordinary school building, it is in a very
dilapidated condition. The Government
should pay attention towards improving
the condition of schools in villages for the
sake of progress of villages. The buildings

of existing schools should be repaired.
Education should be imparted to the stu-

dents to make them capable of earning
their livelihood. The present education is
preparing the rural students te become
clerks. They should be given education to
make them stand on their own feet. So, in
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the end | would like to say that the Govern-
ment should pay attention towards the
improvement in the standard of education
in villages and towards the defence of the
country and other points which | have
raised.

The Government gives grants for bring-
ing the poor above the poverty line and for
fertilizers,etc. but the grant is of no use
because it is pocketed by the intermediar-
ies. So | would submit that subsidy on the
fertilizers should be withdrawn and the pri-
ces of fertilizers should brought down.
Secondly, interest free loans shouid be
provided to the poor so that they may
come up above the poverty line. With these
words, | support the Finance Bill.

[English]

SHRI V.S. KRISHNA |YER (Bangalore
South) Mr. Deputy-Speaker, Sir, | wish to
make a few comments on the Finance Bill.
| welcome the amendments which have
been brought forward by the Prime Minis-
ter. Let me at the outset say, because | did
not speak at the time of the General
Budget, that the people of Indiaexpected a
lot when the Prime Minister himself
became the Finance Minister and when he
presented the Budget. But, the people are
really very much disappointed. | do not
want to go back to the general
discussion—however everybody expected
that people below the poverty line will be
brought up. But, unfortunately, Sir, there is
nothing, not even a single thing to show
that the Government is going in this direc-
tion except some of the prograntmes for
the rural development. Sir, the unem-
ployed youth has seen no future in the
Budget presented by the Prime Minister. |
would like to quote only one instance
which affects the middle classes. That is
the income-tax limit. It was expected that
particularly in view of the recent revision of
the wages by the Central Government that
the exemption limit of the income-tax
which is at the moment Rs. 18000, will be
enhanced. But, everyone is disappointed
particularly, the salaried people who very
much suffer because they cannot evade
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the account, they have to give honest
account. Even now, while bringing the
amendments in the Finance Bill, we
expected that since the Prime Minister has
brought so many amendments, he will also
bring an amendment to enhance the limit.
Unfortunately, that he has not done at the
time of introduction of the Bill. Not only
myself but many Members from both the
sides have pleaded that the income-tax
exemption limit should be increased. |
hope, the Hon. Minister or the Prime Minis-
ter whoever replies will bear this in mind
and announce that there will be increase
in the income-tax limit.

Sir. | would like to make one or two
points more. Nowadays the Government
of India unilaterally increased the adminis-
tered prices of all the essential articles.
What will be the repercussion of that on the
State Governments. We should bear in
mind this because State Government's
finances are very much limited. It is not
elastic. Whereas the Central Government,
even if you have a deficit Budget of nearly 6
to 7 thousand crores, you can bring notes
and make up that. But what can the State
Governments do? By increasing the
administered prices of core materials, not
only the individual but the State Govern-
ments also are affected. Sir, | would like to
quote only one instance. Last year when
they increased the piices of rice and
wheat, the worst sufferer was some of the
State Governments particularly the
Governments of Tamil Nadu, Karnataka
and Andhra because they were selling rice
at subsidised rates. The poor people were
very much affected. Another thing is if the
administered price is increased, the State
Governments will not get anything. If it is
Excise Duty or the Customs or the
Income-tax, the State Governments will
get a share. But unfortunately the Central
Government so manoeuvres that they go
on increasing the administered price so
that they can pocket everything which they
get. So, | urge the Government of India to
see that hereafter there is no increase in
the administered prices.
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Another point which | would like to men-
tion is that they go on rising the dearness
allowance of the Central Government
employees. Whenever there is increase in
the dearness allowance here at the Centre
naturally the State Government
employees also demand. But the Central
Government is not bothered about the
State Governments. They seem to think
State Governments as foreign Govern-
ments and they don’'t even consult them.
Sir, | urge upon you that whenever you
want to raise the wages, salaries or the
dearness allowances you should take the
State Governments also into confidence.

Then | come to Sarkaria Commission
Report. Sir, the State Governments are
only hoping that when the Sarkaria Com-
mission’s Report is published, the State
Governments will get their legitimate sharé
because they are disappointed with the
recommendations of the 8th Finance Com-
mission. The future of our country, the fed-
eral outlook of our country depends upon
the way in which the Central Government
treats the Sarkaria Commission Report
and how the Sarkaria Commission Report
will be. | urge the Government of India to
see that the Sarkaria Commission Report
is published. You have been extending the
term of the Sarkaria Commission. This will
not help the States. In the interest of the
unity and integrity of the country, you must
give a deadline to the Sarkaria Commis-
sion. The cannot go on simply asking for
extension of their term like this. You must
see that the Report is received by you and
the Government of India’s acceptance is
given at the earliest.

Another point which | would like to men-
tion is with regard to overdrafts. | welcome
the Prime Minister's statement during the
Budget speech that there should be finan-
cial discipline. Everybody wants financial
discipline. The States should also observe
financial discipline, | agree. But you know
that in many of the States, particularly Ker-
ala. Rajasthan, Maharashtra and Karnat-
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aka, every year scarcity conditions occur,
drought conditions are prevailing—as
though they were a permanent feature—
and the flood conditions are prevailing in
some States. In such state, as the mother of
the country, if you don't come to the
rescue of the State Governments, who will
help them? You may say that you will give
some grant by way of drought relief |ater
on; that is a different matter. But the State
Governments, whenever in dire need of
finance, must be allowed to get overdraft
from the Reserve Bank of India. You may
have a certain prescribed limit of amount
and period also. But they should have that
option. Now, by withdrawing the over-
drafts, many of the States are suffering a
lot. | do trust that the Hon. Minister will see
that the limited overdraft with the pres-
cribed time limit will be given to the States
at least in future.

One more point which | would like to
bring to his notice, which has been dis-
cussed very much in this House already, is
with regard to self-reliance. We know how
we got the freedom. We are working under
the shadow of the Father of the Nation.
Swaraj spirit must prevail at all times. The
way in which the Government of India has
been liberally granting licences for import,
the way in which the Government of India
is entering into agreements with various
foreign countries for the import of each
and everything right from the aircraft or the
guns upto the edible oil, it shows that there
is something wrong with our economic
policy. So, | earnestly urge that we should
see that our public sector is placed always
at the commanding heights and we must
see that as far as possible, unless it
becomes inevitable, we should not go in
for imports. That is very necessary
because with the whole import policy liber-
alisation now-a-days, we have lost our self-
respect in the community of nations. So, |
urge upon the Government of India to see
that we stick to the policy of self-reliance
and under no circumstances weaken the
public sector units.

With these words, | thank you Sir.
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SHRI AZIZ QURESHI (Satna): Mr. Dep-
uty Speaker, Sir, | rise to support the
Finance Bill. The tax relief and concession
to the tune of Rs. 70 crores given by the
Hon. Prime Minister reflects the aspira-
tions and hopes of the people and the
whole of the country has welcomed it.

Just now an opposition Member has
referred to the loan melas and opposed
this move. | do not understand the logic of
opposing it because the melas have
proved a boon for the persons below pov-
erty line.

14.30 hrs.
[MR SPEAKER in the Chair]

The whole country has welcomed
it.....(Interruptions)

SHRI SAIFUDDIN CHOWDHARY
(Katwa): Loans are not disbursed in a
proper way.

SHRI AZIZ QURESHI: It may be so in
Bengal. But at other places, it is not
so......(Interruptions).....

Mr. Speaker, Sir, alongwith the relief of
Rs. 70 crore, some concessions have also
been given to the cement factories. | wel-
come the concessions given to the cement
factories. But | would like that the Govern-
ment should pay attention towards the
plight of the workers working in the
cement factories. The Central Govern-
ment officers should go to the cement fac-
tories to see for themselves the working
conditions of the workers in general and
find out the reasons for fall in the living
standard of the workers in particular. The
workers have become victims of pollution,
filth and air poliution. The health of the
people living in the vicinity of the cement
factories upto a distance of 20 miles, their
crops, the entire atmosphere, the drinking
water, and cattle have been adversely
affected. But the owners of the cement fac-
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tories are not taking anti-air pollution mea-
sures. | have been raising voice in the
House for the last two years. But: the
owners of these factories are big capitalists
who weild great influence. The demand
made by us for action against them is
simply forwarded by the Central Govern-
ment to State Governments who cando no
harm to them. The Hon. Prime Minister is
present here. | would request him to go to
the affected area and see for himself the
life of the poor workers who are compelled

to live like cattle. He should pay attention

towards them so that the standard of living

of these workers can be raised and they

may not remain at the mercy of Tatas and

Birlas. The hon. Prime Minister should set

the things right and protect the poor

workers.

Another thing that | would like to say is
about the rural development and agricultu-
ral development. Work in this direction is
going on in the whole country speedily
under the leadership of our Prime Minister.
However, the involvement of the Members
of Parliament is not there to the extent it
should have been. The meetings or pro-
grammes in this regard are held at a time
when the session of the Parliament is
going on or the concerned Member of the
Parliamen: can not be informed about it. |
do not say that it is done deliberately but it
so happens. The Government has already
issued instructions in this regard. Instruc-
tions should again be issued that the
Members of Parliament should actively be
involved in these programmes.

Fisheries has adequateily been taken
care of in this Budget. It is my fortune that |
have been closely associated with the
fisheries. There is a vast potential for rear-
ing sweet water fish, i.e. inland water fisher-
ies. Unfortunately, 15th June to 15th
August is the breeding season of inland
water fisheries. They lay eggs in this period
and come to the bank of rivers and ponds.
At this time, people catch them in large
scale. There is no law to prevent this. | had
vociferously demanded to enact a law
under which total ban is to be imposed on
catching fishes from 15th June to 15th
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August and ban on its sale in the market is
also to be imposed. But this could not
materialise. The Prime Minister should
give attention in this direction and direct
the State Governments to promote
fisheries. During the time of the late Prime
Minister Shrimati Indira Gandhi, State
Fisheries Development Corporations were
set up in all the States. A Fisheries Devel-
opment Corporation was constituted in
Madhya Pradesh also which had shown
good performence. | was its President. |
would like to pay my tribute to late Prof.
Kailash Nath Kaul under whose leadership
and guidance we accomplished several
tasks of development in Madhya Pradesh
With a view to immonrtalise him, the Mad-
hya Pradesh State Fisheries Corporation
has decided to set up Prof. K.M. Kaul chair
in Water Biology and Management in the
Bhopal University after the name of Prof.
Kailash Nath Kaul. The Madhya Pradesh
Fisheries Corporation contributed Rs. 5
lakhs and a chair has been set up in the
Bhopal University. Not only this, the place
where his'headquarters were situated~has
been named ‘Kailash Garden’ in his
memory. We did this because Prof. Kailash
Nath himself was a great scientist and a
great man who guided the country. He was
well known as a scientist 1n the world and
was revered all over the world.

The Prime Minister is present here
today. | would like to draw his attention
towards the doings of bureaucrats of this
country. The present secretary of the Mad-
hya Pradesh Government (Fisheries) who
is an |AS Officer and M.D. of the Fisheries
Corporation, who is also an IAS officer,
jointly decided and wrote to the University
that they want to withdraw the Kailash
Nath Kaul chair in lieu of which the sum of
As. 5 lakh should be returned to them. | do
not think that there can be anything more
unfortunate than this? The Prime Minister
should take stringent action against them.
Not only this, they have changed the name
of Kailash Nath Garden which was
unanimously approved by the Fisheries
Corporation Board. Our decision to put up
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a statue of Prof. Kaul in Kailash Garden
has also been shelved by them.

We had full support and cooperation of
the then Chief Minister Shri Arjun Singh
under whose leadership we accomplished
all these tasks, but it is unfortunate that
today bureaucrats are spoiling the name of
such a great personality. | want that
Government of India should take stern
action against such persons. We had not
done so because Prof.K.M. Kaul was mat-
ernal uncle of Late Shrimati Indira Gandhi
or husband of Shrimati Sheila Kaul, an
hon. Member of this House but because he
himself was a great man and a great scient-
ist who extended co-operation to Madhya
Pradesh Fishenes Development Corpora-
tion and under whose leadership the Cor-
poration made tremendous development.

Now | want to say something about my
constituency Satna. It i1s a very backward
area where no Pubhlic Sector industry has
been set up The cement factories owners
exploit the poor people of the area. Local
people are not given employment in these
factories. If peons or labourers are
required in these factories, they are also
brought from outside. In this way, the poor
people of that area are being exploited.
Steps should be taken to check it.

People of that area have been demand-
ing T.V. facilities since long. All essential
T.V. components are available there but
T.V. transmitter has not been installed
there due to unknown reasons. Hon. Prime
Minister should help us In the matter of
getting installed a T.V. transmitter at Satna
at the earliest.

| want to point out here that some anti-
national elements had given a call for boy-
cdtling Republic Day celebrations. The
people did not respond to it, but the Man-
aging Director of Madhya Pradesh Fisher-
ies Development Corporation, who is an
IAS officer, did not allow to hoist the
national flag in the Corporation on 26th
January on the plea of economy. If such
traitors continue to hold office, what will be
the fate of the country? The Government
of India should pay attention towards
these things also.
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At present, Satna area is reeling under
drought and there is acute shortage of
drinking water. Ponds h#ive dried up.
Therefore, with a view to solve the problem
of drinking water on war footing, the Cen-
tral Government should provide specia
financial assistance to the State Govern
ment with the instruction that drinking
water may be supplied to Satna at the
earliest.

Similarly, there is no industry in that area
as a result of which large number of unem-
ployed persons are there. They are facing
starvation, poverty and various kinds of
diseases. Some special measures should
be taken in this regard and special assist-

ance should be provided so that the people

of Satna can get employment opportuni-
ties. Shri Arjun Singh the then Chief Minis-
ter had accorded sanction for the
construction of canal from Bargi dam to
Satna which was to benefit the Maihar,
Nagoud and Satna districts but it is surpris-
ing that the construction of this canal has
not been taken up till now. The Central
Government should make arrangements
for construction of this canal immediately.

Similarly, there is also scope for
development of tourism in that area. The
places like Chitrakoot, Maihar, etc. are not
only visited by indians but also by the for-
eign tourists. Therefore, | want that our
hon. Minister of Tourism and his Ministry
should also pay attention towards tourism
development in that area. | hope, tourism
facilities would be provided in Chitrakoot,
Maihar and Satna. With these words, | sup-
port the Finance 8ill.

[English]

SHRI BRAJAMOHAN MOHANTY (Puri):
Sir, | want to make only one point for
appreciation by the Hon. Prime Minister
and other Members.

| recollect that during the freedom strug-
gle, the problem of rural indebtedness
attracted so much attention that we had
made a commitment that we would imme-
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diately amend the Money Lending Act and
in 1938 in whichever State the Congress
came to office, they immediately amended
the Act and the most important principle
incorporated in the Money Lending legis-
lation was that there should not be any
dam dupat. That means that whatever you
advance, the recovery should not be more
than the double of the amount advanced.
That was the one cardinal principle of the
Money Lending legislation. The other
important principle was that there should
not be any compound interest.

However, unfortunately, wherever you
go now, the rural indebtedness problem is
very much acute. In the year 1982, the
National Sample Survey Organization
found that the percentage of indebted
households to all households is about 20 in
the rural sector and 17 in the urban sector
and the value of debt per indebted house-
hold was Rs. 3311 and Rs. 5930 respec-
tively in the rural and urban sectors. Thisis
a problem which should attract the atten-
tion of the Government. It should be very
closely and seriously examined whether
the public financial institutions can adopt
these principles. | had also a discussion
with the IDBI bank authorities. It is a
serious problem and as | said, there should
not be any compound interest and the rec-
overy should not be more than double of
the money advanced. These are the two
points which may kindly be got examined
by the Hon. Prime Minister. That is my
submission.

In 1944, the total problem was examined
by the Gadgil Committee in extense and
after that there has not been any extensive
examination of the problem. But in the
year 1975 the Government of India issued
guidelines to all the States to enact approp-
riate legislation to liquidate non-
institutional debts of rural poor and also to
scale down the non-institutional debts ol
small farmers, but the problem is that there
has been no scaling down of the institu-
tional loans. My submission is that the
institutional loans should also be covered.
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You go to any village, particularly in the
States of Orissa, West Bengal and eastern
India, and you will find that thirty to forty
per cent of the land is already mortgaged
to cooperatives and the people who have
taken the loan have neither the capacity to
pay back, nor it will be possible to realize
the amount even if the entire land is sold in
auction. We must take notice of it, particu-
larly in respect of the marginal farmers,
landless labourers and the rural artisans.
These are the three categories of peoples,
whose loans must be scaled down and
they should not be saddled with the com-
pound interest and should not be asked to
pay back more than doubie of the amount
that was advanced to them. So, this aspect
should be examined.

Another point which | want to impress
upon relates to the big business houses
which are on the top. Since many hon.
members have spoken on this, | will not go
into details. In this connection, | would like
to mention that | have examined 20 big
business houses to see the extent of
increase in their assets. Ofthe 20, each and
every industrial house has doubled its
assets. But one particular house has
increased its assets by more than four
times. In the year 1980, its assets stood al
Rs. 166.33 crores and in the year 1985, the
figure has gone upto Rs. 1056.36 crores.
Naturally, my submission is that we have to
find out some strategy to curb this sort of
abnormal growth of assets of a few indus-
trial houses. | am very well aware that ours
is a mixed economy. Nor do we want to
eliminate them completely. But, all the
same, we have to find some strategy to
stop this abnormal growth.

[Translation)

SHRI RAM PUJAN PATEL (Phulpur):
Mr. Speaker, Sir, | am thankful to you for
providing me an opportunity to express my
views on Finance Bill. The Hon Prime Min-
ister has presented this balanced Finance
Bill keeping in view the expectations of the
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country. The Hon. Prime Minister has also
mentioned in it that.

“Agriculture is the base of our economy.
The development of agriculture sector is
very necessary for poverty eradication.
Earlier we used to import foodgrains and
our living standard was too low but our
farmers, agricultural technicians and
scientists have made our country seélf-
reliant in respect of foodgrains. We are
proud of them and we congratulate them.”

The Hon. Prime Minister deserves con-
gratulations for expressing such views.
However, | would like to point out that our
farmers have not been benefited as much
as they should have been because we are
unable to give them reasonable prices for
their produce. Itis also true that if we escal-
ate the prices of the produce, the poor and

small farmers will find it difficult to make
both ends meet. Therefore, fertilizer
should be provided to the farmers at subsi-
dised rates. The rates of irrigation should
also be reduced. The rates of electricity
should not be increased toQ much. | think,
our farmers can further increase their pro-
duction if insecticides, improved quality of
agricultural implements and seeds are pro-
vided to them in time.

The foodgrains production in our coun-
try has considerably increased. Now we no
longer depend on imports of foodgrains
and our foodgrains requirements are met
indigenously. Sir, as per my information,
the foodgrains production in 1383-84 was
1524 lakh metric tonnes. Thereafter, there
has been a fallin our production reportedly
due to bad weather. It is a fact. However,
the other reason for fall in our agricultural
production is that our formers have started
using lesser quantities of fertilizers due to
hike in their prices. They are not putting as
much fertilizer in their fields as is required
because of hike in the prices of fertilizers.
Therefore, the prices of fertilizers should
not be increased.

| would also like to point out that
reaped wheat crop is lying.in the fields and
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farmers are not getting electric supply. The
rains will damage lakhs of tonnes of wheat.
Therefore it is necessary to provide elec-
tricity to the farmers as per their
requirements.

Apart from this, the Government has
decided to import sugar from foreign
countries. Why such situation has arised ?
Earlier we used to export sugar to other
countries. The main reason for this is that
we are not paying remunerative prices of
sugarcane to the farmers. In Uttar Pradesh,
we find that the co-operative Sugar Mills
are running in loss and they are not in a
position to pay higher prices of sugarcane
to the farmers. For this reason, sugar mills
in the private sector are also not giving
reasonable prices of sugarcane to the
farmers. For agricultural loan also, farmers
have to run from pillar to post. | would like
to request the Hon. Prime Minister and
Finance Minister that keeping in view the
valuation of land, a limit of loan should be
fixed which can be directly taken by the
farmers from the banks so that they do not
have to go to Tehsildar, Uklapal or
Kanungo. The Government must pay
attention towards this aspect.

Mr. Speaker, Sir, it is said that poor peo-
ple will be brought above poverty line
under Integrated Rural Development Pro-
gramme and for this purpose funds are
also being provided by the Government
but the poor and the farmers are not being
adequately benefited by this programme.
| would request the Government that
money should be directly given to the
beneficiaries. Shri Poojary has said in a
statement that in 22 Development blocks,
when money was directly given to the
poor, 66 per cent people were benefited
whereas generally the beneficiaries are 25
to 30 per cent. Therefore, keeping this
thing in view, we should directly give
money to the poor so that poor, Harijans
and farmers can get maximum benefit of it.
| hope, special attention will be paid
towards it.

One more thing | would like to say about
farmers. Today on purchasing a tractor,
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they have to pay registration fee on 50 per
cent of loan amount whereas on purchas-
ing a truck merely Rs. 30 have to be paid
when loan to the tune of Rs. 2to 3 lakhs is
involved. Therefore, this anomaly should
also be removed. The land ceiling has been
implemented in rural areas but not in
urban areas. Therefore, Government
should also pay attention towards land
ceiling in Urban areas. Similarly, to bring
about socialism in the country, there
should be a ceiling on wealth also.

Our Hon. Prime Minister has formulated
a scheme to open Navodaya Schools for
providing good education in rural areas
which is a very good thing. | want that
arrangements should be made to provide
uniform education to all citizens, school
buildings should be constructed and free
education should be imparted upto high
school level so that all citizens of the coun-
try can get education.

Similarly, | believe that with the alloca-
tion of Rs. 12,000 crores earmarked for
Defence, we will be capable of strengthen-
ing our national security.

With these words, | support the Finance
Bill and hope that the Hon. Prime Minister
will steer the country ahead.

SHRI RAMASHRAY PRASAD SINGH
(Jahanabad): Mr. Speaker, Sir, | will
conclude within a few minutes.

At the outset, | would like to say that
today our econorny is becoming hallow
and the main reason for this is our capital-
istic approach and economic development
which has created political destability and
given rise to lawlessness, communalism,
separatism and extremism which pose a
danger to the unity and integrity of the
country. Today, the private sector is being
exhorted to let down the public sector.
Multi-rfational companies are being invited
to invest in the country and Government is
kneeling down before the capitalists. Even
after forty years of independence, Govern-
ment has not been able to fulfill the prom-
ises made by our national leaders during
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national movement. Today the people are
being made to believe that the country is
under threat trom foerign powers which is
not true. Today the real threat to the coun-
try is from those people who have aban-
doned industrial development and have
criticised public sector. It shows the reality
of the Government.

Mr. Speaker, Sir, Bihar is a poor and
most backward State where poverty,
unemployment, corruption and casteism
are very much prevalent. Iin Bihar, the
murder cases are more than that in Punjab.
Everyday 10 to 12 persons are killed.

(Interruptions)

MR. SPEAKER: Mr. Ramashray, do not
read out but speak.

SHRI RAMASHRAY PRASAD SINGH:
Sir, | am not reading but | have noted some
points and | am consulting the same.
(Interruptions) 1 want to say.....(Inter-
ruptions)

MR. SPEAKER: When you do notlook at
me, | feel somewhat disappointed. There-
fore, look at me also.

SHRI RAMASHRAY PRASAD SINGH: |
want to bring it to the notice of the Prime
Minister that Bihar is a backward State.
More and more funds should be allocated
to Bihar so that some industries can also
be set up in the State with a view to wipe out
backwardness from there. The Punjab
problem is there. The Prime Minister
should also know that everyday 15 to 20
persons are being killed in Bihar. Families
as a whole are being massacred. The cas-
teism is being encouraged in the country
and Bihar is facing its consequences.
There is also acute shortage of water in the
State. This | came to know when | person-
ally visited the State during the last three
holidays. The Hon. Prime Minister should
order an enquiry in this regard. People
have to bring water from a distance of one
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mile. The water level is 300 feet deep in that
area. | also contacted the collector and
other State Government officers but no
one is paying attention toward it. The
affected villages are Vegena, Madara, Mah-
kar and Jagdiha in Khijarsarai block of
Gaya district and Doulatpur, Akbarpur and
Madarichak of Makhadumpur block in
Jahanabad district. There are so many
other places which are also facing water
problem. The human beings and livestock
are on the verge of death due to non-
availability of water. The Government
should immediately make arrangements
for water immediately otherwise people
will die without water. Government will
have to give up the path of capitalism and
tread on the path of socialism. So long as
the Government does not adopt the path of
socialism, it cannot take the country in the
right direction and get the country out of
crises it is afflicted with. With these words, |
conclude.

KUMARI MAMATA BANERJEE
(Jadavpur):  Mr. Speaker, Sir, | thank
you for giving me time to speak. | whole-
heartedly support the Finance Bill. | will
not deliver a long speech otherwise Hon.
Prime Minister will say.....(Interruptions).
Our Government is doing good work for
the upliftment of poor and the farmers.
Our Government has launched 20-Points
Programme but the opposition has only
one-point programme i.e. to criticise the
Government. Our Government has given
new educauon policy and new industrial
policy. Our Government has conducted
raids on tax evadors smugglers and black-
money hoiders. One who works hard
throughout his life does not get anything
but after his death it is said that he did
good work. The raids against the income-
tax evadors or against black money
holders have been conducted on the
instructions of the Prime Minister. The
Opposition pressurises too much for some
persons, but | would congratulate the
Government,
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I mean to the Prime Minister for drop-
ping section 194E of the Income Tax Act,
and for making suitable amendments in
section 115 J. | must congratulate our
Government, because our Government is
working for the welfare of the poor people.

15.00 hrs.
[Translation)

Most of the States have done good work
under 20-Point Programme but it is a mat-
ter of regret that four States i.e. Gujarat,
Orissa, Maharashtra and West Bengal
have not fulfilled the targets in this regard.
The non-utilisation of funds has been of
the order of 1 per cent in Gujarat, Orissa
and Maharashtra but it is 28 per cent in
West Bengal. | urge the Prime Minister not
to thrust 20-Point Programme on those
State Governments which are not willing or
are physically handicapped. For this pur-
pose, voluntary organisations should be
constituted and those who can work,
should be associated with it so that the
people are benefited by this programme.

Unemployment is a major problem in
our country. There are about two crores
unemployed persons in our country who
are in miserable condition. We know about
the States like Tripura, Assam and also
Congress ruled States, Employment
exchanges are thers but people do not get
employment. | want to suggest that there
should be separate Employment
Exchanges for Central services so that
common man can get employment oppor-
tunities. It should not happen that only the
welfare of own party workers is kept in
mind and nothing is done for the welfare of
other people. | was just listening to
Shri Choubey and Shri Choudhury who
said that during the recent visit of the
Prime Minister to four States, he has
declared grants to these States which was
not in plan.

MR. SPEAKER: Today Mr. Choubey is
silent.
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KUMARI MAMATA BANERJEE: When
Prime Minister allocates funds to West
Bengal from where that money comes.
Before elections, when the Prime Minister
was invited he announced a financial
assistance of about Rs. 1000/- crores.
From where that money came. So many
things were said in this regard whereas the
Chief Minister of West Bengal visited Delhi
and asked the Prime Minister to expedite
the payment of said amount. Even then,
they speak against the Central Govern-
ment. Telegraph is their popular paper
which says that Congress (I) has its money
in Swiss Bank.

[English]

State Government snatched away this
money.

[ Transiation]

People of oppostion parties make &
noise here and speak against democratic
institutions. These are, the people who
speak very loudly and do not pay income
tax. The people of oppostion parties have
their money in Swiss Banks. They have
their buildings like five star hotels. We will
also have to see as to how they have col-
lected such a huge amount as party funds.
It appeared in Telegraph that Congress
party is corrupt. | want to know from where
they have got huge amounts. The Tele-
graph newspaper is against the Govern-
ment of India. First, they should reflect
their own face because charity begins at
home.

In tHe end | would like to say that Marad-
ona is a promising player. Mrs. Margaret
Alva has given him clearance for participa-
tion in World Cup Football but the clear-
ance for foreign dollars has not yet been
given by the Central Government as a
result of which he cannot play here.

[English])
On behalf of West Bengal people and on

behalf of the people of our country, | would
like to request our Prime Minister to please
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clear foreign dollars so that Maradona will
be able to come to our country and play
football in our State.

[ Translation)

. Today there are about 1,19,000 sick units
in our country and about one crore people
are jobless. The Government should take
over them. The workers are in miserable
condition. Ther Government should
change the industrial Policy. It is true that
all the sick units cannot be taken over
but Government must watch the interests
of the workers. For this purpose, Govern-
ment should formulate a new industrial
policy or devise some new method or start
some new plan projects. We have also to
ensure that workers are not rendered job-
less in the name of modernisation of
industries. However, we have full faith in
the Prime Minister. Recently it was
declared by Prime Minister himself that
Defence industries would be set up in the
country and other industries would also be
set up in rural areas so that we can produce
everything in our country. For this, our
Prime Minister deserves congratulations.
During last two years, he has done com-
mendable work for eradication of poverty
and for the welfare of the poor and farmers.
The people sitting on the other side should
also keep in mind that our country is a poor
country and our resources are limited. So
first of all we have to concentrate on pov-
erty alleviation programme. | am sorry to
say that they have created tumult in the
House on the petty issue of Bofors. They
have forgotten that india is a country of the
poor, the farmers and the workers and first
of all we will have to work for removal of
poverty from the country, for economic
development of the country and have to
spread education where there is illiteracy.
The opposition does not think about the
country. They want to divert the attention
of the Government by raising petty out-
side issues. They have no interest in the
farmers and the workers of the country.
They have forgotten the real problems of
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this country and look towards the commu-
nist countries as to what is happening
there. They should also understand the
policies followed by our leaders, viz.

[English]

The nation has no alternative except
Congress and the Congress has no alter-
native except Shri Rajiv Gandhi. You
should know this. Thank you very much
for giving me this opportunity.

SHRI MURLI DEORA (Bombay South):
Mr. Speaker, Sir, at the outset | would like
to congratulate the Prime Minister for mak-
ing some amendments to the original
Budget proposals, and the three main
amendments the Prime Minister has
rightly referred to.

One is withdrawing Section 194 E which
would have created tremendous problems
for the tax payers and the tax authorities
for deducting this at source and refunding
it.

The second amendment the Prime Min-
ister has announced is under Section 115J,
with this new amendment it will be very
much possible for the sick units to be
revived.

The third amendment which the Prime
Minister announced was about the cement
industrial units, the cement manufacturing
companies which have been given the
incentive or excise relief which has been
further extended now, and that is the units
which started manutacturing from 1st Jan-
uary 1982 will get the benefit. This has
been announced.

Cement is the ideal example how a lib-
eral industrial policy coupled with a simpli-
fied procedure of licensing procedures
and fiscal incentives can help the country.
In 1980-81 we were producing nearly 19
million tonnes of cement. With a liberal
licensing policy and a correct fiscal incent-
tives and pricing policy we are producing
40 to 41 million tonnes of cement. We are
no more importing cement. This has not
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only given the much needed cement for
our infrastructure for our country but this
has also given six times more revenue than
what was collected earlier.

In 1980-81 the Government was collect-
ing only Rs. 137 crores as excise duty from
the cement units and companies; now itis
collecting Rs. 820 crores from the cement
units.

We are in the fourth year of the Seventh
Five Year Plan. The biggest problem that
we are facing when we are in the fourth
year of the Plan is the resources crunch of
1,80,000 crores and the Plan will certainly

face more and more resources crunch in’

the future and the real solution for this
problem will be a libera! industrial policy
coupled with proper fiscal incentives.
Then only we can produce more, we can
stop imports, and we can collect more and
more tax revenues.

The hon. Leader of the Opposition, Mr.
Madhav Reddi, while speaking said that
the States are getting less and less resour-
ces from the Union Government. | would
like to correct him. | would like to give two
or three figures, which show that there is a
manifold increase in the transfer of resour-
ces from the Centre to the States.

| understand that recently the non-
Congress (1) Chief Ministers met in New
Delhi, and they also demanded it. But 1 do
not see any logic or any reason behind it.

Shri Madhav Reddi also said that when
the administered prices are increased in
the public sector, or of the public sector
undertakings, it should be shared by the
States. That is not a tax. That is not a
revenue measure. It is only to plug the
loopholes of public sector units which
were making losses that it was done. So
no econamist or no person can really sug-
gest that the administered price increase
should be shared with the State Govern-
ments. The transtfer of resources to States
in 1981-82 was Rs. 9395 crores, 1983-84
Rs. 13382 crores and in 1986-87 Rs. 21195
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crores. The next tax revenue transferred
from the Union Government to the States -
just for the information of Mr. Madhav
Reddi - was in 1981-82 Rs. 4274 crores,
1983-84 Rs. 5246 crores and 1986-87
(revised estimate of the Budget) Rs. 9206
crores. So there is an increase in the
transfer of resources from the Centre to
the States. 49 paise out of one rupee or 49
per cent of the total tax collected by thg
Government of India goes to the State
Governments. | do not see much reason
for the Non-Congress (1) Chief Ministers to
make any noise in this respect.

One thing which is really causing con-
cern and which should cause concern to
the Goverinment is the balance of payment
position. Even though the exports have
shown a remarkable increase this year and
the export deficit has gone down from Rs.
8000 crores to Rs. 7000 crores, still there is
a need that the Government should tighten
its belt. | understand that nearly Rs. 28,500
crores worth of foreign debts are there on
the Government of India. And we have
started paying part of the IMF loan. Very
soon when we start paying soft loans like
IDA loan, Government will have hard time
to generate more and more foreign
exchange resources. Even though the for-
eign exchange reserves are nearly Rs.
7600 crores, what is really heartening is
that Rs. 7400 crores come from NRI depos-
its - Indians who reside abroad. Out of this
55 per cent comes from NRER and 45 per
cent comes from FCNR. | would appeal to
the Prime Minister to give enough incen-
tives to the NRIs so that this money is not
transferred or repatriated, because, at
present, all these resources are repatria-
ble. Whenever NRIs want, they can take
that money back. The real reason for bring-
ing this money in our country is because of
the high rate of interest. For FCNR the rate
of interest is 9 per cent and for NRER it is
13_per cent while the rate of interest _in
Europe and America is very low. It is about
6 or 6.1/4 per cent. So many NRiIs are only
sending their money here to get higher
rate of interest. This must be construed as
a contingent liability. | ‘'am very sure that
the Government will make enough provi-
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sions for the coming years in order to see
that this money which is sent by the NRIs is
not repatriable in the sense that there are
incentives for them not to take the money
out. They keep the money here. They buy
houses or farms. They create productive
activities in our country.

| also welcome the Prime Minister's
statement on National Housing Board. As
you know, the country needs houses
whether it is rural areas or urban areas. But
the real problem about housing in India is
the ill drafted and ill-conceived Urban
Land Ceiling Act. The Prime Minister has
referred to it in his Budget speech. |
request him to see that something is done
very quickly. Either repeal part of the
Urban Land Ceiling Act or amend it suita-
bly so that it gives incentives to builders
and people who want to construct their
own houses. | do not know what is the
need for having ULC applicable to smaller
and medium cities - B and C category cit-
ies. For big cities it is O.K. But for at least B
and C category cities this should be totally
withdrawn.

SHRI CHANDRA PRATAP NARAIN
SINGH (Padrauna): Not at the cast of
farmers' welfare.

SHRI MURLI DEORA: | am not saying
that it should be at the cost of farmers. | am
saying that people should be allowed to
construct their own houses.

The Prime Minister himself has said that
less than 1 per cent of the target under the
ULC in 10 years we have achieved. Whatis
the use of having such an Act? What is
the use of having such a legislator, which
is just not possible to implement. Itis better
to think about it and it is better to either
withdraw or amend this Act.

[ Translation]

SHRI VIRDHI CHANDER JAIN
(Barmer): Mr. Speaker, Sir, | welcome the
Finance Bill presented by the Hon. Prime
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Minister. Our country has become self-
reliant in the field of agriculture but we
should keep this thing in mind that we still
need to further augment our agricultural
production and for this purpose, we will
have to pay special attention towards
irrigation.

| take this opportunity to say something
about Indira Gandhi Canal which is being
taken to my constituency and desert areas
of Jaisalmer. The construction work of this
canal was undertaken in 1958 but it has not
yet been completed. To complete this
canal, an amount of Rs. 1200 crores more
is required. In Seventh Five Year Plan, only
Rs. 250 crores have been provided for this
project. If work on this canal goes on like
this, the canal will not be completed in next
25 years. Therefore, | want that Central
Government should give special assist-
ance for this project whithout which it can-
not be completed. For Sutlej Yamuna link
canal the Central Government had pro-
vided Rs. 126 crores in 1986-87 and in
1987-88 Rs. 67 crores have been provided.
Therefore, Central Government should
make some provision for construction of
this Indira Gandhi Canal and if necessary,
financial assistance can be obtained from
the World Bank also. So that construction
of this canal can be completed at the
earliest.

Secondly, | would like to say that secur-
ity of the nation is of paramount impor-
tance. We have made a provision of Rs.
12,500 crores in our budget this year for
Defence. Today Pakistan is manufacturing
sophisticated weapons and U.S.A. is
assisting it. Keeping this in view, if neces-
sary, we should increase Defence Budget
ta Rs. 15,000 crores. In 1965 and 1971,
when Pakistan attacked India, we gave a
befitting reply to it. Now similar situation is
again being created. Pakistan can attack
our country at any time. We should, there-
fore, be ready to face it and if necessary,
we should also be ready to slash the alloca-
tions meant for other projects in order to
meet defence requirements.

Thirdly, | would like to say something
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about Sarkaria Commission. Our opposi-
tion colleagues have expressed their views
on it. But | have different views on it. We
want a strong country and it is only possi-
ble if our Central Government is strong. If
all tunds are given to the States, the centre
will become weak and it will not be able to
defend the country. Therefore, centre
must be financially sound. The Central
Government should pay special attention
on the conclusions of Sarkaria Commis-
sion in this regard. The Centre must be
very strong so that there rnay not be any
obstacle in strengthening our national
unity and integrity.

Now | come to the question of regional
imbalance and Gadgil formula.” In Gadgil
formula, which is before us, much empha-
sis has been laid on population factor.
There are many states in our country
which are backward and very large in area.
Among them, Madhya Pradesh and Rajas-
than have comparatively a larger area but
they are very backward. |f backwardness
and area are not taken into consideration
and special attention is paid on population
alone, then the development of these
areas will not be possible. It is necessary to
make suitable changes in Gadgil formula
for the development of these areas. This
issue should be discussed in the National
Development Council for making suitable
changes in this formula so that the back-
ward areas can also come up.

| appreciate the Government’s decision
in regard to Desert Development Pro-
gramme which aims at removing regional
imbalance. For IRDP and NREP, both
developed and underdeveloped States
have to contribute 50 per cent amount. |
want that Centre should contribute 75 per
cent amount in the case of underdeve-
loped States like Rajasthan and 25 per cent
amount should be contributed by the con-
cerned States, then only IRDP, NREP and
other poverty alleviation programmes can
be implemented. With these words, | sup-
port the Finance Bill.

SHRI DAL CHANDER JAIN (Damoh):
Mr. Speaker, Sir, | welcome and support
the Finance Bill presented by the hon.
Finance Minister. In this context, | would
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like to point out that as per Euro Money
magazine, in country risk rating our coun-
try ranked 46th in 1985 and now it ranks
28th. It proves that our economy is contin-
uously improving.

In Finance Bill, the Finance Minister has
made many amendments, but common
people expect some more amendments
from him and I hope he will consider them
Many Members have drawn the attention
of the Finance Minister towards the
exemption limit of Rs. 18,000 in respect of
individual incomes and demanded that it
should be raised. | hope, it will be given due
consideration. It should be raised *o atleast
Rs. 25,000 as suggested by all the
Members.

Secondly, the tax on firms is imposed on
an income of Rs. 10,000. In this regard, |
would like to say that when individual
income upto Rs. 18,000 is exempted from
tax, the limit of tax exemption in respect of
firms should also be raised to at least Rs.
50,000.

The CDS used to be refunded in the first
week of April previously but this year, the
Banks have not so far made the payment
for unknown reasons, However, they have
now started making its payment. | would
like to draw the attention of the Govern-
ment towards it and would like to know
the reasons therefor.

Most of the hon. Members have raised
the problems of their constituencies. |
would also like to draw the attention of the
Prime Minister towards my constituency.
He has visited my area from Khajuraho to
Chhatarpur, Chhatarpur to Damoh and
Damoh to Sagar by car and has seen the
backwardness of that area. To develop the
area, Bundelkhand Development Author-
ity has been constituted but no work has
yet been done by this Authority. Therefore,
| would particularly like to draw the atten-
tion of the Government towards it. Thereis
not even a single irrigation project in
Damoh and Panna districts. | would
request the hon. Finance Minister that spe-
cial attention should be paid to complete
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Pancham Nagar Irrigation scheme in
Damoh and Ken river scheme in Panna
district.

We are providing many facilities to the
Harijans and Adivasis. But it is not propa-
gated properly. Assistance is provided to
crores of people. A lakh of them may say
that they have got assistance and
hundreds of them may say that they have
not got the assistance. The main hurdle in
providing assistance is that people have to
produce certificate of income and caste
etc. from the patwari. It is well known that
Patwari is the smallest unit of the adminis-
tration and Harijans and tribals have to
face great difficulty in obtaining certifi-
cates from him. Therefore, | feel that a way
should be found out to ensure that the
poor Harijans and tribals do not find any
difficulty in obtaining certificates.

In our area bidis are manufactured in
cottage industry. The workers engaged in
this industry are unorganised. As these
workers do nct work permanently at one
place, they do not get the benefit of Provi-
dent Fund Scheme made applicable by the
Government for the workers. To ensure
that the workers derive the benefit of Provi-
dent Fund Scheme, a plan should be
drawn and it should be seen that they get
their dues. The funds can be deposited in
bank or an insurance policy can be
arranged for them to make it possible for
them to receive the amount. Otherwise, |
think there is nc hope that they would get
the provident fund amount.

Similarly, there 1s a provision of paid-
holiday for the bidi workers under the Min-
imum Wages and the Bidi Sigar Act but the
State Government and the Bidi factory
owners have jointly decided that whether
the workers work for one day and whether
they get wages daily or weekly, and what-
ever wages they get, one-twentieth part of
their wages should be added to their
wages on account of paid holidays. In the
same way, whatever the share of the bidi
factory owners in the provident fund,
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arrangements should be made to make it
available to the workers easily at the
appropriate time through insurance policy
or through bank by depositing it in the
same because at present they are facing
difficulty in getting provident fund amount.

SHRI C. JANGA REDDY (Hanam-
konda): Mr. Speaker, Sir, while speaking
on the demands in respect of the Ministry
of Agriculture, hon. Minister of State in the
Department of Rural Development had
stated that the Government is supplying
fertilizers to the farmers on subsidised
rates. | would like to ask about the F.C.I.
Paddy is purchased from the farmers or
millers at the rate of Rs. 280 per quintal and
the issue price has been fixed at Rs. 3.40
The reasons given for this gap are the
increase in the maintenancze cost of F.C.I.
Subsidy amounting to Rs. 13 crore is given
to the farmers on fertilizers. As many as 75
thousarid persons are working in the F.C.1.
godowns. The subsidy is being given to the
farmers to check the prices. It is in fact
meant for the consumers and not the
farmers. Just now my colleague was say-
ing that the farmer does not want to live on
any others' charity. As the fertilizer is an
agricultural input, if subsidy on it is with-
drawn, the production cost will go up. The
farmers are not getting remunerative prices
for their produce. It should be increasec.

| would like to make some submissions
in regard to tobacco also. The prices that
the growers are getting for their produce
are not sufficient to meet the production
cost and transport charges, etc. due to
which he is burning tobacco on the streets.
Government should give serious thought
to it. | would also like to point out that State
Governments like the Government of
Andhra Pradesh and Karnataka Govern-
ment are giving rice free of cost to the
people with a view to win over voters. This
is harming the interests of farmers and the
economic condition of these States is deteri-
orating day-by-day. Due to this, the execu-
tion of on gping irrigation projects, big
industries and other development projects
has been adversely affected. We have,
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therefore, to check it and utilize our
income for social welfare and other s»acial
activities. If the Telugu Desam Party or the
Congress Party reduce the price of some
item for the sake of votes, they of course
can get votes due to this we are not
able to spend as much money as we
require on the production. For the sake of
social welfare, we should invest enough

money on the production.......(Interruptions).

Funds allocated for rural development
are not being utilised. The funds being pro-
vided to Andhra Pradesh Government for
Warangal are not being utilised for the last
four years. The Government is providing
funds but people are not getting its benef-
its. Government should look into it. Funds
being provided for constructing water
tanks are not being utilised. Something
should be done in this respect also.

In the end, | would like to say something
about Warangal district. | have received a
letter from Rajivji in regard to setting up a
tactory h Warangal. Shri N.T. Rama Rao
has also made a recommendation for set-
ting up the factory in Warangal. Earlier,
Andhra Pradesh Government proposed to
set up the factory at Srikakulam, Karim
Nagar, Warangal or Khamam. But now the
factory is proposed to be set up at Kha-
mam because the Industry Minister
belongs to that place. it has come out in
the press. But | have received a letter from
Rajivji four days back and Shri N.T. Rama
Rao has also made recommendation that
this industry should be set up in Warangal.
The Expert Committee appointed by the
Government to look into the matter has
also made recommendation that the industry
should be set up at Warangal. We have
heard that a file in this regard is lying with
the Minister. The Government should not
politicise the issue and do the needful. Due
to the controversy between Madhya Pra-
desh and Bihar, the Government with a
view to maintain the unity of the country,
decided to set up coach factory in Punjab.
At that time, the people of Warangal did
not launch an agitation. But this time, if
this factory is not set up at Warangal, the
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people might launch an agitation. | hope,
Government will not yield before the politi-
cal pressure and this factory will be set up
in Warangal. | think, the file pertaining to
this matter is lying with the Minister. With
these words, | conclude.

THE PRIME MINISTER (SHRI RAJIV
GANDHI): Mr. Speaker, Sir, before speak-
ing on the Finance Bill, | would Like to say
a few words to my friend. He has
demanded a number of things for Waran-
gal. He may write to me and I shall see what
can be done. He has also made a com-
plaint against the State Government that
they are not spending money. He may
write to me in this regard also. We will take
up the matter with the State Government

[English)

Mr. Speaker, Sir, the Budget and the
Finance Bill cannot be seen in isolation.
They are part of our national policy for
economic deve'opment and modernisa-
tion of the nation. They cannot be viewed
in isolation. But they must be seen in
broader context of policy objectives and
the overal' economic strategy. Our eco-
nomic policy objectives are very clear and
they have not changed over many
decades. We are looking for a strong self-
reliant economy, an economy that is able
to meet the people’s aspirations to remove
poverty, to remove disparities, to safe-
guard our political independence and to
allow us to stand up on equal terms with
others in the world. These objectives have
been pursued since independence; they
continue to be our objectives and they are
reflected in the Seventh Plan and the eco-
nomic policies of this Government.

The Seventh plan has put three basic
objectives of food, work and productivity.
And it is in these areas that we have given
the basic thrust. Agriculture is the bedrock
of our economy. It provides a majority of
our people with livelihood. It thus must
have the highest priority. We must thus
have the highest prority for strengthening
our agricultural base, for bringing develop-
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ment to rural areas, for giving a fair deal to
our farmers. Increase in agricultural output
is also a pre-condition for our industrial
growth. There can be no rapid growth in
industry without satisfactory growth in the
agricultural sector.

Sir, this Government has given the high-
est priority to anti-poverty programmes;
the highest allocations ever given have
been given this year by us. We have
updated the 20-point programme and
brought about major structural improve-
ments in the IRDP, the NREP and the
RLEGP programmes. We have also started
a concurrent evaluation system for eva-
luating the 20-point programme which is
giving us, for the first time, feed back rea-
sonably quickly so that we are able to act
on the feed back that we get. We have also
been using the surplus foodgrain stocks
for anti-poverty programme. The anti-
poverty programme together with the edu-
cation system is the cutting edge against
poverty in our country. And it is in these
two sectors that we have given the maxi-
mum increases in this year's budget.

Industry over the years has shown an
impressive progress but much more needs
to be done. The pace of industrialisation
needs acceleration; also needed is the
qualitative change in our industry. The
public sector is the leading sector in our
industrial effort. It has been the pioneer in
bringing new technology to many areas. it
has ensured an even spread of industriali-
sation throughout the country. It has been
the key in developing skills in our workers,
in our management and developing atech-
nological manpower for the country. Our
policy is the total commitment to the
strengthening of the public sector to
ensure its leading role. There is no ques-
tion of privatisation of the public sector.
But we want to see much better perfor-
mance in the public sector and we have
been working at this for the past two years.
A public sector which is not alive and
which is not giving the thrust in direction
that it is needed to give, cannot be at the
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cutting edge of our industrialisation and
we must bring it to that point where it is as
efficient as any other industry in the
country.

We have shown during these years that
the public sector can achieve these
heights. Certain industries in the public
sector are as efficient, if not more efficient,
than the private sector in the country. They
are as efficient as any public sector any-
where in the world. So, it can be done. The
problem is to get it done right across the
board in the full gamut of the public sector
and this is what we are attempting to do.

We have to see a much higher productiv-
ity in the public sector and we must see a
greater generation of resources in the pub-
lic sector for investment and for
expansion.

The growth rate of ourimports has come
down during last year. There was a lot of
concern expressed on the foreign trade
situation a year ago. We have worked on it
and a lot of improvement has taken place.
On imports, the fears were unwarranted.
During these two years, we have not
opened up to any reckless imports. There
has been no damage to the domestic econ-
omy because of imports. There has been
no frittering away of foreign exchange
because of imports. There has been no
wasteful imports on consumer goods or,
highly luxurious items. Imports have been
used mainly to strengthen the productive
capacity of our industries, to upgrade the
technological capability of our industries.
They have also been used to strengthen
our competitiveness especially in the
export sector. Imports have also helped us
to modernise, to absorb new techologies.
They have nelped us in building our capital
goods and components, but, at the same
time, we have to see that there is no sole
dependence on imports. This must be a very
key factor and domestic capability and
capacity is developed while maintaining a
cerlain quality, a minimum quality, and an
efficiency, because the efficiency of the

" industries in the country is ultimately what
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every one in the country pays for. If our
industry and our agriculture is inefficient,
then that cost is borne by all our people
and when that cost is shared,it is the poor
who carry the heaviest burden and suffer
the most. So, making our industry and agri-
culture efficient, has to be one of the key
aspects of development. In the early years,
it was just a question of having enough
food. It was just a question having an
industry which works, But today we have
got over that step and today we must go to
the next step which is, making it cost effec-
tive so our people can get food and indus-
trial products at reasonable prices. This
must be a major thrust now.

Our industry must also look towards
exporting more, to earn for our imports
because imports, in a sense, are essential
and we should not clamp down on imports.
B.'t what we should be doing is building a
dynamism in our system which gives us
the capability of importing what we need to
import. It must be a part of making our
system more efficient.

Self-reliance has been one of the key
factors in our economic development. But
self-reliance in today’s world cannot mean
self-sufficiency in every area. That is not
practical and perhaps it is not even desira-
ble. There are certain areas where stra-
tegic needs require that we are
self-sufficient and we will be self-sufficient.
But to have it across the board makes the
system very inefficient and again our peo-
ple pay for it. | was told, sometime ago. that
we were importing, we were substituting an
imported component which cost just a few
dollars and the indigenisation cost was
over a thousand rupees. So, this imbalance
in indigenisation and building self-
sufficiency has to be watched against. Itis
more efficient to export a few dollars extra
worth of stuff to import that component
than to indigenise at a very heavy cost.
Self-sufficiency does not mean that we
must not try to go beyond what we are
doing today. We have to keep cutting away
at that barrier. What we have to keep in
mind is not to get so carried away in that, it
becomes totally inefficient and ineffective
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in terms of cost. It also means that we must
build a certain capability in the critical sec-
tors in our own industry. We have to see, at
the same time, that quality is maintained
and competitiveness is maintained. Our
commitment to self-reliance is exemplified
in this budget by the basic focus of the
budget and on the measures that we have
taken to help the capital goods sector
develop and strengthen itself.

Much has been said on foreign invest-
ment and | think the hon. Members who
have spoken, have been a little misguided
by the media that they have been reading.
Our policy on foreign investment is very
well known. There is no opendoor policy.
The policy is very seiective: on whom we
allow, in which areas we ailow themand on
what basis we allow them. We have foreign
investment. And so far as the multination-
als are concerned, they can contribute to
our development but on our terms, and
there has been, to the best of my knowledge,
no opening up, in any manner, which has
allowed multinationals to come in , in a big
way, during the last two years. Let that be
very clear. The policy that we are following
is the policy that started off with Panditji,
was carried forward by Indiraji. There were
some distortions 1n an intervening period
but we have restored those distortions and
we are not deviating from that policy at all.

(Interruptions)

[Translation)

SHRI RAJIV GANDHI: You have had
enough.

[English)

MR. SPEAKER: Order, order...

SHRI SAIFUDDIN CHOWDHARY
(Katwa): During my speech, | gave one
concrete example of the Hydro-Electric
power Project in Jammu & Kashmir. We
have our own capability....

(Interruptions)
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SHRI RAJIV GANDHI: That is not rele-
vant, Sir.

SHRI SAIFUDDIN CHOWDHARY:
Though we have our own capability and
we can do it, but why do you give the
contract to a French Company?....(Inter-
ruptions) Self-reliance is being attacked
everytime...

SHRI C. MADHAV REDDI (Adilabad): It
is a new interpretation to self-reliance...

(Interruptions)

MR. SPEAKER: Order, order.. Mr. Sai-
fuddin, you have not got my permission...

(Interruptions) "*

SHRI NARAYAN CHOUBEY (Midna-
pore). Who distorted it?....

(interruptions)

SHRI RAJIV GANDHI: Some friends of
yours. Close neighbours...

SHRI S. JAIPAL REDDY (Mahbub-
nagar). Let him enlighten the distortions...

(Interruptions)

SHRI S. JAIPAL REDDY: Let him
enlighten on the distortions. Does he know
what the distortions were?

(Interruptions)

MR. SPEAKER: Mr. Jaipal Reddy, | am
not allowing you.. Why are you doing
this ?

(Interruptions)**

SHRI RAJIV GANDHI: Once the people of
India have answered the distortions, | do
not need to answer for those distortions.

** Not recorded.
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PROF. MADHU DANDAVATE (Raja-
pur): Don't indulge in such cheap jibes...

(Interruptions)

MR. SPEAKER: Please sit down...

SHRI RAJIV GANDHI: What | was say-
ing was - let me repeat - that this policy on
foreign investment has stood the test of
time. We will continue with this policy.
There is no intention of drifting or shifting
from this policy.

SHRI SAIFUDDIN CHOWDHARY: He
has not replied to my question.

SHRI BASUDEB ACHARIA: Now, is he
not shifting?

SHRI S. JAIPAL REDDY: He is only
drifting.

SHRI BASUDEB ACHARIA: Drifting
and shifting.

SHRI RAJIV GANDHI: Sir, the current
state of the economy is good. Our policies
have yielded good results. On the annual
basis economy is in good shape. The pri-
ces, the wholesale prices, have come down
in March by 0.3 per cent. The wholesaie
price index is down, below five per cent.
The consumer price index also has come
down in January and February The infla-
tion rate...

(Interruptions)

[Translation]

SHRI NARAYAN CHOUBEY: You do
not buy oil... (Interruptions)

SHRI RAJIV GANDHI: It is upto you to
listen or not to listen. | am saying for the
year as a whole.
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SHRI BASUDEB ACHARIA: It is
seasonal

SHRI RAJIV GANDHI: Sir, they forget
what they were arguing last year when we
were saying, “When it is seasonal, it goes
up”. They have forgotten. This is the sea-
son when it goes up, not the season wher
it comes down.

SHRI SAIFUDDIN CHOWDHARY: It
goes up and comes down. No stability.

SHRI RAJIV GANDHI: The wholesale
prices in March have come down by 0.3 per
cent. The wholesale price index on
18-4-1987 was below five per cent, the
annual rate. The consumer price index has
come down in January and February. The
inflation rate has come down from 9.2 per-
cent in December to 8.4 i February. The
trends are definitely very positive. In agri-
culture we have done well, despite poor
rainfall. Although rains were much more
unfavourable than in the previous year, our
food production this year is going to be
more than that of the previous year. This
shows the productive potential of our agri-
culture and that it 1s expanding.

SHRI BASUDEB ACHARIA: What about
production of cereals?

SHRI RAJIV GANDHI: Our industries
from April to December grew by seven per
cent. The infrastructure performance has
been very good. The trade deficit has come
down very substantially from the previous
year. Much of it is because oil prices have
softened, but a very great part of it is also
because sugar, fertiliser and edible oil
imports have been greatly reduced. And
this has been due to positive policies of the
Government. Our export performance also
has been very good. Overall, the Seventh plan
has started off very well. Given the 1987
budget provision, in the first three years,
we have covered 63 per cent of the Central
outlay for the plan, and this is in spite of the
resource constraints that every one is
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aware of Ou policies have worked well.
Our economy is poised for another year of
healthy growth.

i will now turn to scme general points
and some specific points raised by the
Members.

Some Members raised the question of
Centre-State relations and how much
money we are spending and how much
money the States are spending. Now, |
myself am a little confused because, to me,
development is an exercise which has to
be done both by the Centre and by the
States. There is no division of responsibil-
ity here. So. the arguments, to me, are
totally facetious. We are looking at a total
develoment in a State and in the country
and it cannot be divided up into - this part
of development belongs to the State and
you must give us more for this part or this
part belongs to the Centre'and we must
keep more for the Centre. it has o be
divided in a manner where the maximum
benefit flows to the nation. While saying
that, | would also like to point out that,
during these years, we have given much
more to the States than has, perhaps, ever
been given before. The total resources
transferre¢ in 1984-85 were Rs. 14,700
crores compared with the total resources
transferred in 1986-87, Rs. 23,250 crores.

SHRI BASUDEB ACHARIA: What is the
percentage?

SHRI RAJIV GANDHI" | haven't got a
calculator. But 23000 is almost double of
14000. Almost all this buoyancy has come
in tax collections and most of them have
been transferred to the States. Like | said,
there.cannot be a division of Centre and
States and | would also like to point out
hzare that the Centre is being forced to take
more and more of the responsibilities that
have traditionally been those of the States
because we feel that the States are not
delivering on that.

(Interruptions)
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SHRI SAIFUDDIN CHOWDHARY: What
are they?

SHRI RAJIV GANDHI: Why do you feel
guilty? We have more Congress States
than Opposition States. | am talking about
all States.

(Interruptions)

MR. SPEAKER: He will come to that. He
has just started it.

[Transiation]

SHRI RAJIV GANDHI: You take your
seat first, then | shall tell you.
(Interruptions)

MR. SPEAKER: You take your seat Mr.
Chowdhary, he is telling. He will tell.

(Interruptions)

MR. SPEAKER: Why do not you sit?
[English]

This is not the way.

[Translation]

He is telling, he is coming to that... why
do not you listen?

(Interruptions)

SHRI RAJIV GANDHI: They just lose
patience.

[English]
We have found...(Interruptions)

SHRI NARAYAN CHOUBEY: He says
he is confused.

[Translation)

MR. SPEAKER: You are one of the intel-

ligent members; you take your seat and
keep quite, Sir.
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SHRI RAJIV GANDHI: Sir, because we
have felt that the commitment of the States
to programmes such as Anti-Poverty and
programmes such as Education have not
been adequate. Not only outlays but the
way those outlays have been utilised, the
quality of the work that has been done has
not been up to the standard. That is why
we have started these Anti-Poverty pro-
gramme from the Centre. That is why, we
are having to look into Education in such a
big way now. And what is really happening
is, slowly we are finding that the major
responsibility for development is passing
directly to the Centre and the States are
not willing to take that responsibility.

SHRIMATI GEETA MUKHERJEE
(Panskura): Question.

SHRI BASUDEB ACHARIA: Be more
specific.

SHRI RAJIV GANDHI: | have said spe-
cific Arti-Poverty. You use 28% of the Anti-
Poverty programme in West Bengal.

What is your commitment?
(Interruptions)

[Translation)

MR. SPEAKER: You take your seat Mr.
Chowdhary. Would not you sit...
(Interruptions)

[English]

SHRI RAJIV GANDHI: Education is the
same, Because Education Is being totally
distorted for political ends in some States.
What are we talking about?

SHRI NARAYAN CHOUBEY: Very
wrong statement.

SHRI RAJIV GANDHI: Sir,l am not mak-
INg any aspersion on any State.

SHRI SAIFUDDIN CHOWDHARY: You
have to clarify.
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SHRI RAJIV GANDHI: | will clarify. You
sit down. | will clarify.

[ Translation |

MR. SPEAKER: You sit down.
[English]

SHRI SAIFUDDIN CHOWDHARY: You
clarify why it has happened, how it has
happened?

SHRI RAJIV GANDHI: | have mentioned
two areas where the Centre has had to
come in, in a very big way. Rs. 3,000 crores
this year, almost Rs. 3,000 crores is com-
mitted to Anti-Poverty and Education
which is not the Centre’s responsibility in
the original thinking of our economic plan-
ning. Now we have had to step in by almost
Rs. 3,000 crores because these pro-
grammes were not being run the way we
thouyht they should have been run.
(Interruptions).

What this really means is that with this
extra expenditure of Rs. 3,000 crores, with
the transfer of funds to the States, almost
Rs. 23,250 crores, what we have seen is
that the basic infrastructure is not getting
the type of investment that itrequires in the
developing economy This is not some-
thing... (Interruptions).

SHRI BASUDEB ACHARIA: From
where the States will get money?

[Transiation]

SHRI RAJIV GANDHI: You first listen,
Basudebii. (Interruptions).

MR. SPEAKER: Where does the Centre
gets money from? It is all from the Siates.

[English]

SHRI RAJIV GANDHI: When the Centre
spends money on infrastructure who do
we spend it for? Do we use it up here sitting
in Parliament? When we put up power sta-
tions, where does that go?

VAISAKHA 14, 1908 (SAKA)

Finance Bill, 1987 418

16.00 hrs.

When we open up big industries, where
does that go? This meney is spent for the
States and spen: for the people. It is not
something that we are pocketing in the
Central Government and keeping it here.
What we have to look at is the baldnced
policy of development. Just keeping on
shouting “more money to the States, more
money to the States” is not the answer for
development. Because when we come
down to the basics, the States come back
to us for money. They come back to us for
infrastructure. The States have other pref-
erences, other biases, before putting their
money into the basic infrastructure.

[ Translation]

SHRI NARAYAN CHQUBEY There are
no funds.

SHRI RAJIV GANDHI: Rs. 23,000 crore:
have recently been transferred to the
States.

[English]

So, what we have to understand here—
and | could have understood this argument
of more money transfer to the States com-
ing in the Rajya Sabha because that is the
Council of States! But this House should
have a broader perspective looking at the
total development of the country.

(Interruptions)

MR. SPEAKER: He said it in a lighter
mood.

(Interruptions)

SHRI RAJIV GANDHI: Sir, what we need
is a very...(Interruptions)

SHRI SAIFUDDIN CHOWDHARY: You
made a point and you have to clarify it.

SHRI RAJIV GANDHI: I have just clari-
fied it. (Interruptions). What have | not
clarified?
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SHRI BASUDEB ACHARIA: Politicising
education.

SHRI RAJIV GANDHI: Politicising edu-
cation is, taking over the governing coun-
cils of universities, interfering in the
functioning of the universities...(Inter-
ruptions)

SHRI SAIFUDDIN CHOWDHARY: What
are you talking?

SHRI RAJIV GANDHI: | am not talking
of Bengal, why are you getting up like that?

| don't know, perhaps others are doing it
also, not only Bengal...(/nterruptions).

SHRI SAIFUDDIN CHOWDHARY:
have never talked about Bengal.

[ Transiation]

MR. SPEAKER: You take your seat. If
you continue to behave like this, it will not
be good.

[English]

SHRI SAIFUDDIN CHOWDHARY: Did |
talk about Bengal, Sir? He must explain.

[ Translation)

MR. SPEAKER: Now you sit down.
((nterruptions). Will you sit or not?

{Interruptions)

SHRI RAJIV GANDHI: You come to my
Chamber, | will tell you.

(Interruptions)

MR. SPEAKER; You always create trou-
ble, this is not good on your part.

SHRI SAIFUDDIN CHOWDHARY: Who
creates trouble?

MR. SPEAKER: It is you. This is not
good.
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SHRI SAIFUDDIN CHOWDHARY: Why
did he say that | em speaking about
Bengal?

[Translation]

MR. SPEAKER: Please keep quiet, Mr.
Choubey, you are an elderly person.

[English]

SHRI RAJIV GANDHI: | had not referred
to any particular State. There are Members
here from every State and | am sure that
the individual Members know precisely
what is happening in their States and |
don’t need to amplify that here.

What we need looking at the Centre-
State finances is the fundamental change
in the way of working. We have to see that
there is a shift on the focus from financial
outlays and financial measurements of
work done to something more specific that
relates to efficiency, productivity which
will allow us to achieve similar targets with
lower outlays. That has to be what develop-
ment is all about. If the cost per unit of
development is not going to reduce as we
develop, then we are going down the
wrong way. So we have to have a total look
at this. Modernisation, technology, ulti-
mately only mean that you should be get-
ting more for having spent less, you should
be getting more results for a lower invest-
ment. That is what it is all about. And
unless we look at it in that way and not only
in terms of total financial outlays—and are
we getting so much, and are you getting so
much, are we spending so much and are
you spending so much—is not going to
give us results. | am not trying to argue that
we should get more or your State should
get less. But we must look at this in a very
mature manner to see that it ultimately
goes to the maximum benefit of the nation.
It must be balanced between investment
which gives production, investment which
gives returns and investment which goes
as a direct help to certain sections of our
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people who are too weak, too poor, too
discriminated against to be able to do with-
out that help. But if we unbalance that then
in a very short period we will not have
enough te give to the people whom we
need to give. So that balance must be
maintained. We must maintain a total bal-
ance in development and this can only be
done if we look at these things objectively
and not just as empires which we are trying
to build on any side and |, hope, we will be
able to do this. Also we have to see that
there is full protection for the revenue
inflows, a vigilant and firm hand is kept in
enforcing the tax laws and there is no toler-
ance of tax evasion in any way.

Balance of payments was raised by cer-
tain Members and | am glad they have
drawn our attention to it although our
attention had been drawn to it long before
the Members drew our attention to it. It is
an area of concern and it has been identi-
fied so in the Seventh Plan right from the
early stages. We have taken corrective
steps and we have got good results.

Already like | said trade deficit has come
down. Yes, oil prices have softened but itis
also because of the action that we have
taken. Sugar, fertilisers and edible oil
imports nave been reduced because of
increased domestic production. Last year
we set-up a Cabinet Committee on exports
which has been going into how toincrease
our exports and | would like to inform the
House that we have now got the full figures
for 1986-87 and the exports have exceeded
the targets. We have got a 20 per cent
increase in exports during this year—full
20 per cent. The earlier figure was 17 per
cent. Now the figure for whole year is 20
per cent. This has come about because we
have taken positive steps.

Last year we could have faced the situa-
tion in a defensive manner. Last year,
approximately same time of the year we
had a problem when imports were high
and exports were low. We could have
clamped down like many Members were
suggesting and saying, clamp down on
imports very hard but we took a more prag-
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matic view. We said, yes, we will control the
imports, keep them under certain limits but
no drastic cut in imports. We will, in fact, be
aggressive on the export front and we wijll
see that we will earn money for the imports
that we need and require because that is
how we will go about. Just by shutting
down and closing shop you cannot
develop and you cannot progress and you
cannot become stronger. We took a posi-
tive step to increase the exports. We have
increased the exports and | have no doubt
that we will be able to maintain this trend in
the coming years also.

Some points have been raised about the
agricultural exports. We will encourage
agricultural exports. We are looking into
that. It is part of our comprehensive policy
and it is very much linked to our food pro-
cessing programmes that we have been
given because without that it will be diffi-
cult to export from the agricultural sector
but more than that we have also come into
a situation where new markets must be
opened to our farmers and pur agricultu-
rists. Our own markets are getting satu-
rated to quite a degree. We must open out
these foreign markets to our farmers so
that our farmers are not held back by
domestic consumption constraint.

A number of steps have been taken for
exports. They include cash compensatory
support, withdrawal of export duties, spe-
cial efforts for value added items such as
packaged tea and tea bags and a three
year export policy for cotton. The budge-
tary support in the 1986-87 for agricultural
products export has also been increased
substantially. Several Members have
raised the question of inddustrial sickness.
This is a problem and the long-term
answer is modernisation of our industries
and a continuous modernisation of our
industries. And it is looking to this end that
we have targeted certain industries, spe-
cific industries, and tried to re-do all the
controls and taxes that apply to them. We
started with the cement industry. It has
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given us good results. We have now set up
Modernisation Funds for the textiles, and
jute industries. IDBI is bringing out spe-
cial schemes for upgrading technotogy
and in selected capital goods industries,
we are looking at industries industry-wise.
And, we will bring about modernisation
which will reduce sickness. And in the
meantime, we have to see how sickness
can be controlled. We have already set u}
the Board of Industrial Finance and Recon-
struction which is looking at industries and
monitoring industries. As soon as the
losses equal 50 per cent of the capital plus
reserves, the managements seek a fresh
mandate from their shareholders. And if
losses drop to 100 per cent of the capital
and reserves, then they will step in directly
for rehabilitation and merger or whatever
else they feel, is required at that time.

L wWhat is important is that we cannot con-
tinue to rely on intravenous injection to
alleviate the sickness and ultimately pass
the full burden of that sickness on to the
public sector. If we are committed to a
public sector, we must also be committed
to an efficient and good public sector. And
we cannot get a good efficient public sec-
tor if the public sector is over-burdened by
taking over sick industries.

SHRI INDRAJIT GUPTA: Sick indus-
tries are all in the private sector.

SHRI RAJIV GANDHI: By taking over,
said. By definition, it is not sick once it is in
the public sector because we keep inject-
ing it. So, by intravenous feed, we keep it
alive. But something has to be thought up
about this because otherwise if we are not
careful, all our new investment in public
sector will go into keeping sick industries
alive by taking them up in public sector.
We will end up with a totally sick public
sector that is a burden on the nation and
that will then ensure at some point—where
the breaking point will come—that the pol-
icy will have to be changed and public sec-
tor will have to be given up and we will have
to shift to a policy which we do not like. If
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we have to stay on our road of independ-
ence today, we need a publ,ic sector. And
it we need a public sector, we need a public
sector that works for the country, not a
public sector that is a burden upon the
country.

[ Translation|

SHPI NARAYAN CHOUBEY: What

steps do you propose to remove
unemployment ?

[English]

SHRI RAJIV GANDHI : Sir, more specific
points were raised—many in the House,
nany outside the House. We have taken
them into consideration and taken them
into account in the official amendments
that are being proposed. They enjoy a
broad support of all sections. There is one
additional concession that | would like to
announce. And that is customs duty on
dials and cases for quartz, analog watches
was increased from 70 per cent to 145 per
cent in the budget to give support to
domestic parts manufacturers. Watch-
makers have represented that this is too
steep. Keeping in mind the interests of
both watch-makers and parts manufactur-
ers, the duty is being reduced to 100 per
cent.

Some members have raised the question
of... (Interruptions)...Ilt would perhaps help
the Hon'ble Members to stick to the time-
limit that you, Sir, from the Chair propose
when they speak.

Sir, many Members have spoken of rais-
ing the exemption limit from the current
Rs. 18,000. | would like to comment on this.
| have made my views very clear on earlier
occasions and | have not changed my
views at all. Sir, the exemption limit that we
have in India, when seen on the basis of per
capita income of the nation, is already
amongst the highest in the world. So, when
you are asking me to raise this limit, you
are asking me not to help the average per-
son in the country, you are asking me to
help those few who already have, or are
very well off and it is not the right thing.
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SHRI BASUDEB ACHARIA: We are not
asking.

SHRI RAJIV GANDHI: | did not say you
are. | said, some Members are. On your own

benches you can decide who are.

Let me explain a bit. Since the salaried
taxpayer is exempted up to Rs. 18000, a
standard deduction of Rs. 10000 is allowed
on top of that and with provident fund and
other deductions, you can get Rs. 6000
more. So, you can end up with a salary
earning of Rs. 34000 without paying any
tax. If this Rs. 18000 is raised to Rs. 25000,
we will lose approximately Rs. 400 crores.

SHRI C. MADHAV REDDI: States will
lose.

SHRI RAJIV GANDHI: Eightyfive per
cent you will lose.

When you come asking for your railway
lines, bridges, or factories, then we will
have to....

SHRI ABDUL GHAFOOR (Siwan): Just
a minute. When you raised it from Rs.
13000 to Rs. 18000, the previous Finance
Minister told me that by raising it, he had
gained more revenue from the people. Will
it not be a test case to raise it further?

SHRI RAJIV GANDHI: You have to
assess from what point to what pointitisto
be raised. To follow the hon. Member’s
logic still further, if we totally remove it,
then perhaps we will gain even more.
Obviously, there is a measure tnat has to
be applied and when we raised it from Rs.
15000 to Rs. 18000, the measure was that
Rs. 15000 was now cutting in very close
because our poverty line is now coming ug
to Rs. 6000 or Rs. 7000. So, it was in rela-
tion to that. Our exemption limit today is a
full twelve times our per capita income. So
only those people who are earning twelve
times the average per capita income are
starting to pay tax at the lowest slab and |
do not think, this Government would be
fulfilling its objectives if we reduce this in
any way.
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Some hon. Members had asked for the
removal of the minimum corporate tax.
This is a good tax and | think, there must be
a minimum corporate tax and- Corpora-
tions that are making money should con-
tribute to the development of the nation.
We have indicated a modification in the
proposal because we thought that there
were certain shortcomings in the original
proposal that we had put, which were
causing problems to some sections and
we have removed that. The set off that we
have given for unabsorbed depreciation
and past losses will solve the genuine
problems of the new projects and the sick
companies and the minimum tax is only
fifteen per cent of the adjusted book profit.
So, it is a very very low amount and it is
only now after we have given the deduc-
tion of unabsorbed depreciation or past
business losses whichever is lower. It
will only appiy to those who can afford io
pay. It is a very soft item now and | think
we will...

SHRI NARAYAN CHOUBEY: Why so?

SHRI RAJIV GANDHI: | believe, it is the
first time | am hearing him.

We have also started an investment dep-
osit scheme. Some Members have wanted
to reintroduce the investment allowance.
We feel that the new scheme is better. We
have given a careful consideration. A lot of
dicussion has taken place and we feel that
the new scheme is better; it will help
modernization, it will be fair to less capital
intensive industries, it will benefit the sea-
sonal industries. And it will make it easier
to set apart profits from a good year for
investment in future.

The question of double taxation of firms
was raised. It is under consideration and it
will be reflected in the Comprehensive
Amendment Bill.

Some members have spoken of the
delay and the problems that the courts are
causing in the collection of tax revenues. A
new law is being formulated which will pre-
vent excessive recourse to courts and will
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[Shri Rajiv Gandhi]

not allow postponement of tax payments.
It is under consideration and again, it will
be reflected in the Comprehensive Tax
Amendment Bill.

Some members raised the question of
the extension of exemption in Ladakh
beyond 31.3.1989. This will be considered
in due course.

The question of loans and advances to
shareholders has been raised. We have
already looked at this and we have limited
it to loans and advances to shareholders
holding less than 10 per cent of the shares.
We will watch this and see how it functions.
If there are problems, we will modify this to
see that it does not become a loophole.

One member mentioned the cost of col-
lection. | believe he said that the one-
seventh was charged to the corporate tax,
but six-sevenths were charged to income
tax and added that as income tax is part of
the States, we are being unfair in doing
this. | would like to clarify that we are not
being at all unfair. What we are doing is
charging that part which is related to
income tax to income tax and roughly that
part which is related to corporate tax to
corporate tax. And you must remember
that the cost of collection is based on
assessment and the actual collection. Out
of approximately 50 lakh assessees, only
one lakh aré in the corporate sector. 49
lakhs approximately are in the income tax
sector. So, this division of burden is based
on the cost of collection, on what it actually
is.

SHRI C. MADHAV REDDI: What is the
cost of collection?

SHRI RAJIV GANDHI: | do not have the
figure here.

SHRI C. MADHAV REDDI: It should be
pro rata. According to the incomes of the
corporate sector and income tax, you
change it.
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SHRI RAJIV GANDHI: No. Cost is not
according to the income. The cost is
according to the cost, by definition.

(Interuptions)

SHRI RAJIV GANDHI: If you have a
hundred people and one person is paying
you Rs. 20 lakhs and the other 99 pay you
only Rs. 500 in the year, it does not mean
that the cost of collection for that one Is in
proportion to the Rs. 100 lakhs versus a
few thousand. The Cost of collectionis the
cost involved actually in getting access to,
processing, going though the records and
all that, of millions of people. It does not
reflect the....

SHRI C. MADHAV REDDI : But the taxes
of millions of people are paid at the
source.

SHRI RAJIV GANDHI: I think we are
going into unnecessary discussion and |
have not yielded the floor.

If the States agree, then we could start a
discussion on reducing the cost of collec-
tion on income tax by reducing the amount
that the States get, and if we reduce the
proportion, we will reduce the billing also.
That won't be a problem.

SHRI C. MADHAV REDDI: Yes, cer-
tainly you can start it.

SHRI RAJIV GANDHI: Yes. We can have
that and | am sure the next Finance Com-
mission will be looking into it.

SHRI C. MADHAV REDDI: Millions of
people pay taxes at source.

SHRI RAJIV GANDHI: | conclude by
saying that | believe that | have covered
most of the points that have been raised. |
thank the members for the valuable sug-
gestion that they have given. We have
included many suggestions in the amend-
ments. Those that we have not, we will
keep in mind and when the appropriate
time comes, we will see if we can use them
Thank you very much.
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MR. SPEAKER: The question is:

“That the Bill to give effect to
the financial proposals of the
Central Government for the
financial year 1987-88, be
taken into consideration.”

The moation was adopied.

MR. SPEAKER: Now, we will take up
clause by clause consideration of the Bill.

Clause 2 (Income Tax)
Amenainent made:
Page 2, in line 24, omit, “194E".(2)
(Shri Rajiv Gandhi)
MR. SPEAKER: The question is:

“That Clause 2, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 2, as amended, was added to
the Bil-

Clause 3-{Amendment of Section 2)
Amendment made:
Page 4, for lines 24 to 27, substitute—

(i) in sub-clause (e), for the words
“by way of advance or loan to a
shareholder, being a person who
has a substantial interest in the
company,”, the words, figures,
letters and brackets “made after
the 31st day of May, 1987, by way
of advance or loan to a share-
holder, being a person who is the
beneficial owner of shares (not
being shares entitled to a fixed
rate of dividend whether with or
without a right to participate in
profits) holding not less than ten
per cent, of the voting power, or
to any concern in which such
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shareholder is a member or a
partner and in which he has a
substantial interest (hereafter in

this clause referred to as the said
concern)” shall be substituted:’.

(3)
(Shri Rajiv Gandhi)

AR. SPEAKER: The question is:

“That Clause 3, as amended,
stand part of the Bill.’

The motion was adopted.

Clause 3, as amended, was added to the
Bill,

MR, SPEAKER: The question is:

“That Clauses 4 to 6, stand part of
the Bill.”

The motion wad adopted.
Clauses 4 to 6 were added to the Bill.

Clause 7—(Amendment of Section 32 A B)

Amendment made:

Page 7, in lines 38 and 39, for
“liabilities, contingencies or com-
mitments;”, substitute “liabilities.
other than ascertained liabili-
ties;” (4)

(Shn Rajiv Gandhi)

MR. SPEAKER: The question is:

“That Clause 7, as amended,
stand part of the Bill.”

The motion was adopted.
Clause 7, as amended, was added to the
Bil.
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MR. SPEAKER: The question is:

“That Clauses 8 to 12 stand part
of the Bill.”

The motion was adopted.
Clauses 8 to 12 were added to the Bil.
Clause 13—(Amendment of Section 45)

Amendment made:

Page 9, in line 42, for “54E, 54F, 54G and
S54H" substitute “54E, 54F and 54G". (5)

(Shri Rajiv Gandhi)

MR. SPEAKER: The question is:

“That Clause 13, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 13, as amended, was added to the
Bill,

MR. SPEAKER: The question is:

“That Clauses 14 to 17, stand part
of the Bill.”

The motion was adopted.
Clauses 14 to 17 were added to the Bill.
C.'ause_ 18—(Amendment or Sectiori 53)
Amendment made:

Page 12, in lines 19and 20, for “54F,54G
and 54H", substitute “54F and 54G". (6)

(Shri Rajiv Ganani)

MR. SPEAKER: The question is:

“That Clause 18, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 18, as amended, was added to the
Bill.
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MR. SPEAKER: The question is:

“That Clauses 19 to 23, stand part
of the Bill.”

The motion was adopted.
Clauses 19 to 23 were added to the Bill.
Clause 2a—(Insertion of new sections 54 G
and 54 H)

Amendments made:

Page 15, in line 38, for “following sec-
tions”, substitute “following section.” (7)

Page 15, in line 41, for “long-term capital
asset”, substitute” “capital asset”. (8)

Page 17, omit lines 5 to 8. (9)
(Shri Rajiv Gandhi)
MR. SPEAKER: The question is:

“That Clause 24, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 24, as amended, was addad to the
Bill.

MR. SPEAKER: The question is:

“That Clauses 25 to 42 stand part
of the Bill.”

The motion was adopted.
Clauses 25 to 42 were added to the Bill.
The motion was adopted.

Clause 43—(Insertion of new Chapter XHB)

Amendments made:

Page 22, in lines 38 and 39, for “liabilities,
contingencies or commitments”, substi-
tute “liabilities, other than ascertained lia-
bilities”. (10)

Page 22, in line 40, for “loss”, substitute
“losses”. (11)
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Page 23, for lines 4 to 7, substitute-

“(iy the amount withdrawn from re-
serves or provisions, if any, such
amount is credited to the profit
and loss account; or

(i) the amount of income to which
any of the provisions of Chapter
Il applies, if any,such amount is
credited to the profit and loss
account; or

(i) the amount of the loss or the
amount of depreciation which
would be required to be set off
against the profit of the relevant
previous year as if the provisions
of clause (b) of the first proviso to
sub-section (1) of section 205 of
the Companies Act, 1956, are
applicable.” (12)

(Shri Rajiv Gandhi)

MR. SPEAKER: The question is:

“That Clause 43, as. amended,
stand part of the Bill."

The motion was adopted.

Clause 43, as amended, was added to the
Bill.

MR. SPEAKER: The question is:

“That Clauses 44 to 48 stand part
of the Bill.”

The motion was adopted.

Clauses 44 to 48 were added to the Bill.”

MR. SPEAKER: The question is:

“That Clause 49 stand part of the
Bill.”

The motion was negatived.
MR. SPEAKER: The question is:

“That Clauses 50 and 51 stand
part of the Bill."

The motion was adopted.
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Clauses 50 and 51 were added to the Bill.
Clause 52-(Amendment of Section 197)
Amendments made:
Page 26, in line 15, omit “(i)". (13)
Page 26, omit lines 19 and 20. (14)
(Shri Brahma Dutt)
MR. SPEAKER: The question is:

“That Clauses 52, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 52, as amended, was added to the
Bill.

MR. SPEAKER: The question is:

“That Clause 53 stand part of the
Bill.”

The motion was negatived
Clause 54-(Amendment of Section 199 )
Amendment made:

‘62. In section 199 of the Income-tax
Act, for the words “made for the
immediately following assess-
ment year under this Act”, the
words “made under this Act for
the assessment year for which
such income is assessable” shall
be substituted with effect from
the 1st day of June, 1987." (15)

(Shri Brahma Dutt)

MR. SPEAKER: The question is:

“That Clause 54, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 54, as amended, was added to the
Bill.
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Clause 55-(Amendment of Section 202 )
Amendment made:
Page 26, for lines 37 to 40, substitute—
‘53. In section 202 of the Income-tax
Act, for the the words “levy tax”,
the words “recover tax” shall be

substituted with effect from the
1st day of June, 1987." (16)

(Shri Brahma Dutt)
MR. SPEAKER: The question is:

“That Clause 55, as amended,
stand part of the Bill."

The motion was adopted.

Clause 55, as amended, was added to the
Bill.

MR. SPEAKER: The question is:

“That Clause 56 stand part of the
Bill.”

The motion was adopted.
Clause 56 was added to the Bill.

Clause 57-(Insertion of new sec-
tion 203 A.)

Amendment made:

Page 27, in line 9, omit “section 194 E".
Qa7

(Shri Rajiv Gandhi)
MR. SPEAKER: The question is:

“That Clause 57, as amended,
stand part of the Bill.”

The motion was adopted.

Ciause 57, as amended, was added to-the
Bill.

MR. SPEAKER: The question is:

“That Clauses 58 to 100 stand
part of the Bill.”

The motion was adopted.
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Clauses 58 to 100 were added to the Bill.
Clause 101-(Definitions)
Amendment made:
Page 39, for lines 11 to 13, substitute-

‘(c) “foreign currency” means any
currency other than Indian cur-
rency,

(d) ‘“foreign exchange” means for-
eign currency and includes—

(i) all deposits, credits and balances
payable in any foreign currency,
and any drafts, traveller's cheques,
letters of credit and bills of
exchange, expressed or drawn in
Indian currency but payable in
any foreign currency;

(ii) any instrument payable, at the
option of the drawee or holder
thereof or any other party there-
to, either in Indian currency or in
foreign currency or partly in one
and partly in the other;". (29)

(Shri Brahma Dutt)

MR. SPEAKER: The question is:

“That Clause 101, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 101, as amended, was added to
the Bill.

MR. SPEAKER: The question is:

“That Clauses 102 and 103 stand
part of the Bill.”

The motion was adopted.

Clauses 102 and 103 were added to the
8ill.

Clause 104-( Penalties)
Amendments made:

Page 39, after line 36, insert-
“(2) Every authorised dealer or money
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changer who fails to collect the
tax leviable under this Chapter, or
aftef collecting such tax fails to
pay the tax to the credit of the
Central Government under sub-
section (2) of section 100, shall, in
addition to the payment of the
tax, if any, so collected, be liable
to pay a penalty not exceeding
twice the amount of the tax he
would have collected or, as the
case may be, twice the amount of
the tax collected but not paid to
the credit of the Central
Government.

(3)  No penalty shall be leviable under

sub-section (1) or sub-section
(2), if the authority specified
under sub-section (4), for rea-
sons to be recorded in writing,
waives the amount of penalty so
payable.” (30)

Page 39, in line 37, for “(2) Any penalty”
substitute—

“(4) Subject to the provisions of
sub-section (3), any penaity”.
(31)
(Shri Brahma Dutt)
MR. SPEAKER: The question is:

“That Clabse 104, as amended,
stand part of the Bill."

The motion was adopted.

Clause 104, as amended, was added to the
Bill.

MR. SPEAKER: The question is:

“That Clauses 105 and 106 stand
part of the Bill.”

The motion was adopted.

Clauses 105 and 106 were added to the Bill,

Clause 107-(Rules and Notifications to
be laid before Parliament)

Amendment made:

Page 40, in line 18, for “section 103",
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substitute “section 101”. (18)
(Shri Brahma Dutt)
MR. SPEAKER: The question is:

“That Clause 107, as amended,
stand part of the Bill.”

The motion was adopted.

Clause 107, as amended, was added to the
Bill.

MR. SPEAKER: The question is:

“That Clauses 108 and 109 stand
part of the Bill.”

The motion was adopted.
Clauses 108 and 109 were added to the
Bill.

First Schedule
Amendments made :
Page 43, in line 11, omit “194E” (19)

Page 43, omit lines 34 to 42 [sub-items
(a) (vi) and (a) (vii) ]. (20)

Page 43, in line 43, for “(viii)", substitute
“(vi)". (21)

Page 44, omit lines 7 to 28 [sub-items (b)
(i) (C) and (b) (i) (D] (22).

Page 44, in line 29, for “(E)" substitute
“C)". (23)

Page 44, omit lines 40 to 47 [sub-items
(b) (i) (B) (1)]. (24)

Page 45, omit lines 2to 15 [sub-items (b)
(i) (B) (2) and (b) (ii) (c)] (25).

Page 45, in line 16, for “(D)". substitute
“(B)". (26)

'Page 45, omit lines 28 to 40 [sub-items
(a) (ii) to (a) (vii)). (27)
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Page 45, in line 41, for “(viii)", substitute
“(ii)". (28)

(Shri Brahma Dutt)

MR. SPEAKER: The question is:

“That First Schedule, as amen-
ded, stand part of the Bill.”

The motion was adopted.

First Schedule, as amended, was added
to the Bill. Second Schedule, Third
Schedule and Fourth Scheduies were
added to the Bill.

Clause 1-(Short Title and Commencement)

Amendment made:
Page 1, in line 5,—
for “2 to 93" substitute “2 to 91" (1)

(Shri Brahma Dutt)

MR. SPEAKER: The question is.

“That Clause 1, as amended,
stand part of the Bill."

The motion was adopted.

Clause 1, as amended, was added to the
Biil.

Enacting Formula and Title were added
to the Bill.

SHRI RAJIV GANDHI: | beg to move:

“That the Bill, as amended, be
passed.”

MR. SPEAKER: The question is:

“That the Bill, as amended, b«

The motion was adopted.
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Fund (Amendment) Bill
16.40 hrs.

CINE-WORKERS WELFARE FUND
(AMENDMENT) BILL—Contd.

[English]

MR. SPEAKER: We will now take up
further consideration of the following
motion moved by Shri P.A. Sangma, on the
20th March, 1987, namely :—

“That the Bill to amend the Cine-
Workers Welfare Fund Act, 1981,
be taken into consideration.”

Shri Vijay Kumar Yadav. He i1s not
present.

Shrn Dal Chander Jain.
16.41 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: Shri Jain also is
not here. The hon. Minister may reply.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA): | am grateful to the hon.
Members who have participated in this
debate. It is a very small Bill, the Cine-
Workers Welfare Fund (Amendment) Bill,
1987.

As the House I1s aware, this Bill also was
passed and intended to be administered by
the Ministry of Information and Broadcast-
ing, and it was recently only in April last
year, that it was transferred to us and since
then we have tried to take some steps.

16.44 hrs.
[SHRI SHARAD DIGHE in the Charr)

There are only two or three points which
have been raised during the time of the
debate: That the amount of money which
is available for the welfare of the cine
workers under the present Act is very small
because the cess that we impose is very



